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Title: Further discussion on the Budget (General) for 2010-2011; Demands for Grants on Account (General) for 2010-11 and
Supplementary Demands for Grants in respect of Budget (General) for 2009-2010 (Discussion concluded).
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MADAM SPEAKER: Hon. Member, please take your seat.
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SHRI YASHWANT SINHA (HAZARIBAGH): Madam, I am on a point of order.

The Budget of the Government of India is being discussed in this House. This is the Budget Session and this is the most
serious discussion that takes place in Lok Sabha on Budget. Not only are the Treasury Benches completely empty, I do not
see any Cabinet Minister present. ...(Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF PLANNING AND MINISTER OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS (SHRI V. NARAYANASAMY): Madam, Bansalji is coming. ...(Interruptions)

SHRI YASHWANT SINHA : Madam, this is the importance that they are giving to the Budget. ...(Interruptions) This is why
they were very happy when the House was not functioning. ...(Interruptions)

MADAM SPEAKER : You just call him.

...(Interruptions)



SHRI V. NARAYANASAMY : Madam, Bansalji is coming. ...( Interruptions) In two minutes, Bansalji will be coming,.
...(Interruptions)

SHRI YASHWANT SINHA : Shri Narayanasamy, you were in the other House. Is it allowed to happen ever? ...(Interruptions)

SHRI V. NARAYANASAMY : Not ever You raised a point. Madam, definitely hon. Minister will be coming now.
...(Interruptions)

MADAM SPEAKER : He is coming.
...(Interruptions)

SHRI V. NARAYANASAMY : Yashwant Sinhaji, I agree with you. ...(Interruptions)
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Sft 311 SIresY, cifdper ST afée sl SRaw gt o1 gt I ust o1 3a et 3 The total Treasury Benches are empty. ...(Interruptions)

MADAM SPEAKER : Shri Nishikant Dubey to continue.
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Irscufer Sft wadl 3 b -

"The service of India means the service of the millions who suffer. It means ending poverty and ignorance and
disease and inequality of opportunity."
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"Just as the universe is contained in the self, so is India contained in the villages."
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Prime Minister's Council on National Skill Development has laid down the core governing principles for
operating strategies for skill development. The Council has a mission of creating 50 crore skilled people by
2022. Of these, the target for the National Skill Development Corporation, which has started functioning from
October, 2009, is 15 crore."
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* SHRIMATI DARSHANA JARDOSH (SURAT): I request you to kindly suggest the honourable Finance Minister to look into
the suggestions made below on the 2010 Budget. The impact of the Budget 2010 has had many adverse effects on Surat
city. I would therefore ask the Honourable Finance Minister to look in through the matter seriously.

The budget has rescheduled the tax structure. However, failed to increase the exemption limit of 1.60 lacs for individual.
There is no tax benefit proposed for the individual having home incoming up to Rs. 3 lacs.

The tax benefit is given to only 2 lacs assesses. Thus the income tax relief is not mass based but it gives relief to only
meager section of the society.

Rate of minimum alternate tax (MAT) increased from 15 to 18% of the book profit in case of companies due to this
provision even if the company is at loss as per the provision of Income Tax Act, they will have to pay tax at the rate of
18% of the book profit. This will discourage the capital market.

The Excise duty is increased from 8% to 10% in case of all products. This will increase the cost of products. The major
problem of today is the inflation and sky rocketing prices. The Finance Minister's proposal to enhance the excise duty
will boost up the price rise of all the products.

The Excise duty rate applicable to cement is also increased. This will adversely affect the housing sector.

Excise duty on petrol and diesel enhanced by Rs. 1 per liter each. The actual effect of the price rise is almost 2.50 in case
of petrol and diesel. This increases the transportation cost of all the products which will in turn also enhance the prices
of the product.

The two major industries of Surat namely Textile and Diamonds are totally ignored. No incentive is given to them.

In case of Textile Industries the excise duty has been increased from 8% to 10%. The Textile Industries was expecting the
reduction of 4% excise duty. Instead of that there is a increment of 2%. This will adversely affect the textile industries.
Moreover, TUF scheme under the textile industries has not been given any further incentive. This has disappointed the



art of silk industries.

Surat is @ Diamond city. The Finance Minister has totally ignored this high profile Diamond Industry which enhanced the
export of the country. The Diamond Industries was expecting the reduction of duty on import of machinery, and training
institute for jewellery making. However, this budget has not encouraged the Diamond Industry. On the contrary the
custom duty on Gold Biscuits has been increased from Rs. 200 to Rs. 300 and custom duty for silver is increased from
Rs. 1000 to Rs. 1500 and custom duty on platinum has been increased from Rs. 200 to Rs. 300. This will adversely
affect the jewellery making business.
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I would like to bring your kind attention to problem being faced by the Urban Cooperative Banking sector and I am
submitting following four points for your kind consideration as these four issues are directly connected with the Finance
Department, Government of India.

1. Status quo in Income Tax on Urban Co-operative Banks.

You are aware that concessions U/s 80 of Income Tax Act, 1961 were given to co-op. sector when the Government
wanted to provide support base to the then fledging co-operative movement. The intent and purpose of inserting Section
80p(2)(a)(i) in the Income Tax Act 1961 is to grant deduction to income which has a direct and proximate nexus to the
activity of banking or providing credit facility carried by a co-operative society. That if both the terms "banking business"
and "providing facilities" are read together the intention of the legislature becomes clear and that is to provide benefit of
deduction to a co-operative society which actually provides credit/finance to its members in furtherance of the co-operative
movement and not for the purpose of profit making.

Till now Co-operative Banks were enjoying a tax-free status Under Section 80PA(I) of the Income Tax Act. From last year,
urban co-operative banks have been subjected to tax. This concession to co-op. Banks has been withdrawn means the
Government is taxing on the income earned by a co-operative entity. This has resulted in reducing their amount of Net
Profit available for appropriation towards statutory Reserve, Building fund, dividend, donations and ex-gratia to the staff
etc. Also expansion plans of our banks are affected. Moreover, unlike commercial banks which have current accounts and
enjoy float funds, co-operative banks depend on term deposits, and have a higher fund cost. Taxing profits of Urban Co-
operative Banks has affected the capital adequacy as surplus is ploughed back because of restrictions on dividend payout.
Sir, you are aware except for a couple of co-operative banks, there is restriction on foreign exchange dealing and co-
operative banks have to depend largely on interest income.

It will be relevant to mention that Urban Banking Sector is the self-sustaining sector and earn profit. Out of available
surpluses, certain portion is credited to the Charity Fund, every year to meet various social obligations. UCBs have a local
clientele and they normally expose their activities to the social development of their area by encouraging educational and
charitable institutions.

Consequent upon, liberalized policy of Government of India, humber of UCBs have been promoted in different parts of our
country particularly after 1993 and made substantial development in the remote part of the country. UCBs since helping the
lower strata of the society have successfully brought out these people from the usurious clutches of money lenders by
granting loan to these people at very concessional rate out of the profit they earned, they made social educational help to
these people. We fear that if the co-op. banks are made to pay income tax then progress of the poor people will retard.

You will appreciate achievements of UCBs which are quite admirable. The UCBs have become an outstanding example for
other sectors. The success of UCBs can be attributed to variety of factors like concession U/s 80P etc.

At present with the various economic reforms and privatization, co-op banks are low in the profitability, already burdened
with NPA and further refinements.

The clientele of these banks consists of small-scale tiny industries, small business enterprises, small borrowers and
generally people who are not economically very strong. Such stringent norms if made applicable to these banks will not do
any good to the sector and with regulatory restrictions becoming progressively stricter at lower grades, it is felt that banks
that slip to the lower level might find it difficult to overcome the hurdles and move up once again.

I feel that tax on co-operative banks obstruct the process of capital formulation, since the co-op. Banks have been
recognized as an agency for socioeconomic development particularly that of weaker sections percentage and as such there
may ultimately be hardly any income that would qualify for being taxed. I therefore, feel that under the circumstances it is
not good economic to contemplate taxing of the co-op. banks' income. It is a measure not likely to provide much gain to the



central treasury but, most likely to cause a huge damage to a sector which is respected as peoples' movement of this
country.

2) Calling of information under CIB code No. 181-189 Under section 133(6) of the Income Tax Act, 1960
by the Income Tax Authorities from Maharashtra State

Income Tax Authorities issued notices to Urban Co-op. Banks directing them to furnish information under CIB code No. 181-
189 in respect of interest credited above Rs. 10,000/- and aggregate cash deposit made in cash above Rs. 5 lakhs during
2007-08 in each case of one person. Banks have expressed operational/practical difficulties faced by them while submitting
this information and requested us to intervene in the matter.

You will appreciate that calling of information as above would put tremendous pressure on Urban Co-op. Banks and their
branches. It is difficult to furnish the above data records by the banks and at their branches. Where such transactions are
much in large numbers and many entries of cash transaction in a day of Rs. 5 lacs and above specially in metro and urban
branches.

Reserve Bank of India, regulatory authority of UCBs, have time and again made ample clear that the banks are bound to
maintain secrecy towards customers resulting out of contractual obligations and that the enquires of this nature can be
responded to if they are "area specific" or "case specific". The enquires of this type can also be responded if they are in the
"public interest" or in the interest of Banks themselves or in even such enquires emanate with the oncurrence of the
customers themselves. I apprehend no such circumstances exist in the enquiry sought for by Income Tax Department. You
will certainly appreciate; furnishing the data in response to the enquiry made by Income TAX Department would render
Bank liable for violating obligations of secrecy on the part of the Bank.

In view of the above facts and looking at the difficulties of the banks, this issue is most urgent and requires to be attended
on war-footing, and your CBDT's decision may please be conveyed to us urgently as banks are facing difficulties in
complying with demands from the Income Tax Authorities at local level for furnishing the voluminous data/information.
Meantime, we request you to advise CBDT to inform the concerned Income Tax Commissioners not to press for submission
of such information till the CBDT decides on the aforesaid request made by the Federation.

3. The Banking Regulation Act, 1949 (AACS) Section 56 Application of the Act to Co-op. Bank

Recently Reserve bank of India has issued notification depicting the measure for Monetary and Liquidity Management, like
change, positive or negative, in Repo rate, CRR, SLR etc. for scheduled banks.

Recently, the RBI has announced following such measures.
1.  Reduction in Repo rate by 0.5% to 7.5%
2. Reduction in CRP by 0.5% to 5.5%
3. Reduction in SLR by 1% to 24%

4.  All such banks (except PRBs) to be provided refinance RBI equivalent upto 1% of the bank's NDTL as on 28th
Oct. 2008 for 90 days.

I would like to bring to your kind attention that the benefits at Sr. 3 & 4 are not made available to scheduled UCBs by
RBI.

I failed to understand this bias towards schedules Co-op. Banks. Since all the prudential norms of commercial banks, have
been made applicable to co-op. Banks since the co-op banks carry the equal risk as commercial banks and RBI itself, after
careful study and analysis of banks financials, have granted scheduled status to co-op. banks, it was felt that all scheduled
commercial as also scheduled co-op Banks should get equal and fair treatment from the regulators, the RBI and the Co-op.
Department of the State. Hence as an equal level playing field the scheduled co-op. banks also should be allowed to take
advantage of all financial relaxations. We may state that UCBs operate in the same market segment as other commercial



banks and face severe competition from major public/private sector and foreign banks. The retail and small business which
was the exclusive domain of the co-operative banks is now taken over by the commercial banks. While business
opportunities for the co-op. banks are decreasing day by day, the regulatory prescriptions; the prudential norms for income
recognition and provisioning; the Capital Adequacy requirements etc. are getting tighter and are more or less or par with
the other banks. Co-op. Banks which were exempt from payment of Income Tax till recently have also been brought under
the tax net. Because of all these factors, there is huge pressure on the financials of these co-op. Banks, therefore, not
immune to the pressures developing in the macro economic environment and thus should be treated at par with other
commercial banks in respect of such relaxations.

The Banking Regulation Act, 1949 was made applicable to co-op. banks by provision of Section 56 of the Act, ibid by certain
modifications to the provisions of the Act.

Hence, I feel that controlling measures, as also relaxation measures issued by RBI should be equally made applicable to all
banks including Co-op. Banks by amending provisions of RBI Act/BR Act wherever necessary so that scheduled Co-op.
banks also will get level playing field, mentioned earlier, along with other scheduled banks.

The Banking Regulation Act, 1949 which is application to Commercial Banks was also made applicable to Co-
operative Banks by provision of Section 56 of the Act ibid, by certain modification to the provision of the Act.

Since all the prudential norms of commercial banks, have been made applicable to co-op. Banks, as the co-op. banks carry
the equal risk as commercial banks, it is felt that all commercial as also co-op Banks should get equal and fair treatment
from the regulators, the RBI and the Co-op. Department of the State. Hence as an equal level playing field the co-op. banks
also should be allowed to take advantage of all financial relaxations. We may state the UCBs operate in the same market
segment as other commercial banks and face severe competition from major public/private sector and foreign banks. The
retail and small business which was the exclusive domain of the co-operative banks is now taken over by the commercial
banks. While business opportunities for the co-op. banks are decreasing day by day, the regulatory prescriptions; the
prudential norms for income recognition and provisioning; the Capital Adequacy requirements etc. are getting tighter and
are more or less at par with the other banks. Co-ops. Banks which were exempt from payment of Income Tax till recently
have also been brought under the tax net. Because of all these factors, there is huge pressure on the financial of these co-
op. Banks. The Co-op. Banks are not immune to the pressures developing in the macro economic environment and thus
should be treated at par with other commercial banks and while extending any regulatory comforts to commercial banks,
the co-operative banks must also be treated at par.

Recently Reserve Bank of India has issued notification depicting the measure for Monetary and Liquidity Management, like
change, positive or negative, in Repo rate, CRR, SLR etc. for scheduled banks.

Recently, the RBI had announced following such measures

a) Reduction in Repo rate by 0.5% to 7.5%

b) Reduction in CRR by 0.55% to 5.5%

C) Reduction in SLR by 1% to 24%

d) All such banks (except PRBs) to be provided refinance by RBI equivalent upto 1% of the bank's NDTL as

on 28th Oct. 2008 for 90 days

e) "Relaxation to RRBs to classify entire SLR investments under "Held to Maturity" with valuation on book-
value basis and immortization of premium, if any, over the remaining life of securities.'

I would also like to bring to your kind attention that the benefits at Sr. c¢d & e are not made available to urban co-
operative banks by RBI. Thus discriminating co-operative banks from commercial banks.

I feel that controlling measures, as also relaxation measures issued by RBI should be equally made applicable to all banks



including Co-op. Banks by amending provisions of RBI Act/BR Act wherever necessary so that Co-op. banks also will get
level playing field along with commercial banks.

I strongly believe that you have always played a supportive and decisive role in helping the UCBs in past and we, therefore,
look forward to your positive response to our request as we know that you are a person to hold progressive and reformative
views on the policy of Cubs. Your infinite administrative capacity coupled with the broad sense of understanding will
definitely take care of the issues afresh.

In view of the tremendous importance attached to the above issues, we are confident that you will definitely redress these
issues.

I therefore request you to intervene in the matter and prevail upon Income Tax Department and RBI to offer
relief/concessions to Urban Co-operative Banks.
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*DR. PRASANNA KUMR PATASANI (BHUBANESWAR) :
The current Budget has little in the these important areas like :

The centerpiece of the budget although emphasized on the concept of aam-admi, it has been highly disappointing in
perspective of the common people. It will further burden poor and middle-class. This is not a budget for the common
people. This will only lead to more trouble for them. The budget proposals contained special development schemes for
various states, none was announced for the poor and backward regions of Orissa. For these reasons, I express
disappointment with the 2010-2011 Union Budget. The budget is also anti-farmer commend him (Pranab Mukherjee) for
giving priority to. The Centre has also failed to come out with effective programmes to boost agriculture growth and to take
effective steps to control inflation.

The Union Budget of 2009-2010 has ignored the interests of poor states like Orissa. This budget has not announced
anything to reduce the impact of the economic slowdown on states like Orissa. The Budget is only a bland continuation of
the existing schemes which does not satisfy the interests and requirements of the common man". Providing loan schemes
for the rich and ignoring the poor in this context is really disappointing. The Union Budget did not provide increased
allocation for the backward KBK (Kalahandi, Bolangir and Keonjhar) region of Orissa. The Union Budget has sparked off
angry reaction for ignoring the interests of the State. The Budget has also come in for criticisms for being anti-poor relating
to prices of petrol and diesel and increase in excise duty will further push up prices of essential commodities.

While special packages have been announced for mitigation of drought in Bundelkhand and flood in West Bengal, Orissa's
case has been ignored though it is affected by natural calamities every year. The Budget also does not hold much hope for
the farmers, adding that the inflationary trends will be strengthened following the announcement of the Budget provisions.
There is no scheme for generating jobs for the youths. Moreover it also requires more investment in irrigation and
development of agriculture infrastructure. No push has been given to agriculture on which 70 per cent population of the
country depends for their livelihood.

The present budget has attracted foreign investment and opened the Loans to Big Industrial Sectors and not to the poor
people. Whereas, at the time of loan recovery there is no record from big industrialists in large extend and millions of
rupees have no record of their recovery either. There is a mortal fear from Big Industrial Sectors to take their name in the
august house & their involvement with global companies. We don't mind, well connected Indian billionaires who get richer
by getting government approvals, where as no ordinary person or poor farmers would even be able to get? We don't mind
corrupt officials, who hoard crores, we don't mind politicians who meddle with our PSU (Public Sector Undertaking) and
destroy wealth & presented hell to poor individuals, even India's most backward areas like Jharkhand Bihar Orissa even
declared as potential to be the richest. Global investors are awaiting, the government in its budget did not mention to
control foreign investors or foreign banks as Indian promoters. I observe that even the most insightful analysis, for the
Budget is not an exercise by the government to bring order to the finances or financial institutions for banking loans in
either forms. It is a meant to please the maximum number of people at that time so they remain voters. Even if you have to
smile, you have to borrow to pay the interest. At same time, the high inflation implies poor and middle class people can
never get out of the basic hand to mouth. The wealth erosion through inflation is a basic trait of the Indian Budget &
millions of poor continue to suffer, because of it.



In this budget, the present Government has itself admitted that there has been price rise. An account of the programme
and policies formulated for the constituency development for M.P. LAD Fund and Two crores rupees to each M.P. for their
constituency and each constituency has 7 MLAs and each MLA has been allotted 1 crores for development. And further to
that M.P. LAD Funds to be divided to all 7 MLA. This distribution mentioned in the Budget in the year 2010 is malafied
distribution. An assurance was given that rising prices will be checked. However, of such M.P. LAD Funds, it is rather
unfortunate that government contradicted itself for right distribution in an inflationary budget. Let Government don't give
the M.P. LAD Fund and none of us rather take back either, and do direct investment & let the hungry people get food by
their way. The M.P. Land should be allotted 10 (Ten) crores minimum per year.

Every year the budget arrives like a movie with an all Star-Cast. In Television Pranab Mukherjee has perhaps received more
than 18,000 current articles on Budget. We, have analyzed professional global company but not even real story life of poor
Indians living in villages are their concern. This budget is framed & presented for broad based political consensus to
consulting committee to look into issues but in reality all committees on budget discussion for poor individual has not been
touched. Only large financial corporations are indulged in such activities. the Government claims time and gain that they
have waived off loans. Instead poor farmers & individuals are committing suicides. The Government has to ascertain in the
exact number of poor people in the country from state to state & constituency to constituency and their exact position of
suicide out of starvation. This budget is not defined either in specified set of people of the Government lack unanimity on
this account. The budget has failed to defined below poverty line. Whatever work it has done does not correspond with the
ground reality either in budget for the year. If we have to make arrangement for concern with the future of country, define
the Budget for whom, where & how to be utilized.

DR. RATNA DE (HOOGHLY): Thank you, Madam, The Union Budget 2010-11 has serious challenges to tackle. To my mind,
to a large extent, hon. Finance Minister could meet these challenges. First among the challenge, of course, was creating
sufficient conditions for growth, While meeting the challenge of fiscal consolidation. This balancing act has been done with
sufficient proficiency. While the fiscal deficit has been reduced to 5.5 per cent of the GDP (as proposed last year) enough
supply demand conditions have been created to spur the economic growth at 8.9 per cent in the next decade.

First I come to the demand side. On demand side, of course substantial disposable income rise will take place in the hands
of the middle and upper categories which would boost demand and thereby growth. This was made possible due to
lowering of the Tax rates perceptively. This would also increase savings in the economy which was showing a declining
trend in the last few years. The huge public investment in infrastructure plus additional expenditure in rural India would
boost up the demand further.

Now, I come to the supply bottleneck. Budget gives an overriding importance to infrastructure building both in the rural and
urban India. More than 45 per cent of the plan outlay is allocated for infrastructure. This would certainly ease out the
supply-demand constraints and thereby motivate both private and foreign investors in the productive sector.

Now, I come to inclusiveness. We must not forget that the UPA II's Government overriding commitment is towards
inclusiveness. But what do we do with eight per cent growth if 80 per cent of our population do not benefit from the
growth? This is becoming an increasing moral problem to all of us, let alone a political problem. Yes, it is true that just one
Budget cannot change the situation overnight but genuine endeavour must be there. However, our hon. Finance Minister
has not disappointed us altogether. I am mentioning a few. There has been an impressive rise in budget allocation for
social sector and rural development. (For example, NREGS outlay has been increased by 2.5 per cent, that is, Rs.40,000
crore in 2010-11) the Plan outlay expenditure on rural development increased by 6.6 per cent; Plan and non-Plan
expenditure on social services increased by 12 per cent; A quarter of Plan spending is on rural infrastructure. Allocations
had increased substantially on health and school education. This is a welcome move.

Large part of health expenditure would go to the National Rural Health Mission for the BPL people. Moreover, there is
introduction of Social Security Fund for unorganized workers like rickshaw pullers, weavers and bidi workers. This is
certainly a welcome move. This year's Budget allocates Rs. 1,000 crore for this purpose. Needless to say that substantial
rise is expected in the coming Budget to make it really meaningful.

We must not forget that 80 per cent of our workers are in the unorganized sector. Rs.100 crore had been allocated for
women agriculturists, empowerment schemes and skill development programmes for textile and garment workers.

I now come to agriculture. Agriculture needs special mention here. Fifty two per cent of our population earn its livelihood



from agriculture. A severe drought in the last year had made this situation even worse. Our hon. Finance Minister has
announced a four point strategy to revive agriculture.

12.57 hrs.
(Mr. Deputy-Speaker in the Chair)

First is farm credit would grow up by 15 per cent while the rate of interest for farmers would go down by five per
cent. Secondly, greater focus would be there on food processing and cold storage. Third is, to ease out food shortage,
special area allocation had been announced in this Budget. An allocation of Rs.300 crore had been done for 60,000 pulses
and oilseeds villages of rainfed areas. If implemented properly, it would solve the problem of sky rocketing pulse prices in
near future, and rise in prices. We must not forget that pulses are the only source of protein in our food basket of poor
persons. The most heartening of these announcements is extension of Green Revolution to the Eastern States like West
Bengal, Bihar, Jharkhand and Orissa of course. Budget allocation of Rs.400 crore is certainly not sufficient. But this brings
new hope to the farmers of the Eastern region. Allocation of large funds on this account would solve the problem of food
shortage altogether.

13.00 hrs.

Now, I come to the conclusion. Amidst all these good measures certain steps are disturbing. First among them is the petrol
and diesel price hike. There was a widespread expectation that in this Budget the Hon. Minister would take some steps to
control the sky-rocketing inflation in essential commodities and food items. But what happened is just the opposite. The
decision to impose Excise Duty on petrol and diesel plus re-imposition of 50% Customs Duties on import of crude oil and
reducing subsidy on food and fertilisers subsidy will have cascading effect on inflation. The worst hit by this should be the
poor and the middle-class people. This will also affect farmers who use diesel to run pump sets. We find it unacceptable. I
would urge the hon. Finance Minister to ponder over its withdrawal.

Moreover, the neutral impact of Railway Budget presented by our Leader, hon. Railway Minister Kumari Mamata Banerjee
has been nullified by imposing 10 per cent service tax on freight. This would also create inflation.

I would request the hon. Finance Minister to consider the naxalite region more holistically and prepare a programme
for these areas which would be supported by sufficient outlays.

I would also request the hon. Finance Minister to give importance on the conditions of the Scheduled Castes,
Scheduled Tribes and minorities, particularly in West Bengal.

I am happy that he has made allocation for the unorganised sector. I come from a constituency where there are a
number of weavers. Bengal is famous for the cotton sarees. These weavers are in a very poor condition. Dhaniakhali
sarees, Tangail sarees are famous in the whole of India. I think they will be happy after this announcement.

At the end, I would like to say that under the able leadership of the hon. Prime Minister, under the dynamic
leadership of Chairperson Shrimati Sonia Gandhi, our hon. Finance Minister, Shri Pranab Mukherjee and our favourite, most
popular leader of Bengal, Kumari Mamata Banerjee, s 8ist wrerng, ot 3 2 fararer; We shall overcome difficulties to make our
nation from a developing country to a developed one.

*SHRI PRAHLAD JOSHI (DHARWAD) : As I have already said when speaking on motion of thanks on President's Address
that there are two tormenting factors confronting our country today and they are the terrorism and steep price rise of
essential commodities.

If people of our country today turning anxiously towards Government, as the savior it is the earnest expectation that the
Government, would do something to lift them from this predicament, it is only price and hence their expectation from the
Budget was something much wishful.

But, Budget presented by Shri. Pranab JI on 26th February contains nothing on the point. There is nothing in the Budget,



which tries to lift the Indian economy from the shackles of the meltdown. There is nothing in the budget, which looks to the
Indian agriculture with the new perspective either.

India continues to remain a major agriculture dependent economy despite the claims of emerging as a global player. About
65% of the population depends on agriculture despite the share of agriculture declining to 15% during 2008-2009 in the
G.D.P, the 10th Plan target for agriculture was of 4% growth. But it was achieved only half. With last year growth at less
than 2% this year's target will also be a dismal one it is anticipated. The reason for this is not hard to find. The public
investment in agriculture has declined sharply since the onset of reforms in 1990's from 16% of G.D.P. to 6% last year. The
alternative strategy of supplementing this decline by the engagement of private sector has not yielded, resulting in
augmenting the overall production or productivity.

The individual farmer is in the process of marginalization with increasing adverse terms of credit. As an eminent
commentator on the sector has brought out an interesting study. In 1990 a cotton grower in Maharashtra could buy 15
grams of gold by producing quintal of cotton. Today the same grower would need 15 Quintals of cottons but would get 8
grams of gold.

It is here the Indian farmer had expected much from Budget and Pranab Ji. Of course the credit limit has been incrased to
3.75 Lakhs. But the interest component is not interesting.

Loan to Farmers at 5%: The Finance Minister has announced that loan at 7% interest and for those who repay in time will
get 2% of incentive i.e., discount calling it loan at 5%, our demand was to reduce it to 3% because Indian farmer today is
not in a position to pay high rate of interest and even principal in time. Therefore, this 2% discount should not be
dependent on prompt repayment conditionally. I urge the Government to lift this conditionality.

The economic survey for 2009-2010 reveals that the total agriculture production and productivity has come down.
Production can be increased only if cultivable land area is increased. But as per the statistics this year area of cultivation
had declined by 8% i.e. from 680.99 Lakh hectares in 2008-2009 to 626.47 Lakhs hectares in 2009-2010. So, there is
nothing in the budget constructively to increase the productivity. I once again would like to remark that Government, should
emulate the Gujarat model for increasing the productivity.

Thus there is always mismatch in the demand and supply of food grains. The year 2008-2009 the produce was 233.38 M.T.
But in 2009-2010 this comes down to 217 M.T. This is one of the factors that scaled the food prices. Government is much
talking about food security. But where is the food security. The scheme remained on paper only. The Economic Survey for
2010-2011 itself reveals about the Government failure to control the rising price.

Excise on Petrol Diesel: The country already ravaged with spiraling prices rise and as a putting salt on the wound, the
Finance Minister has reintroduced 5% and 7.5% duty on Crude Qil which was lifted earlier. This will add to the already
rising food prices and contributive to inflation to heighten further.

Supply Price Mechanism: The whole country knows the main reason for spiraling price rise is the activities of Black
Marketers and Illegal hoarders. There are no measures to be seen in budget speech of Finance Minister in this regard.
People had expected some strict measures against them and the measures like supply chain mechanism which would have
hard hit the Black Marketers and hoarders.

Income Tax limit not enhanced: There was pressing demand to enhance the taxable income limit up to Rs. 2.00 Lakhs but
this demand is not honoured nor even standard deduction is re-introduced either. But the tax slab up to Rs. 5.00 Lakhs is
increased which is going to benefit only higher income groups. Hence once gain the middle and lower middle class people
are letdown.

Loan waiver period extended; The massive loan waiver scheme announced in 2008 by former Finance Minister had expired
on 31.12.2009. There was demand by big farmers who had only 25% waiver for extension upto June end. What had
prevented the Government to announce extension in December itself, so that many farmers who again taking another loan
repaid 25% loan amount would have been benefited. Hence this announcement and extension is not of much use to
farmers.

Finally the Finance Minister has talked much on withdrawal of Fiscal Stimulus. This is going to impact in deep way the
economy of country, because already the country is much impacted by global slowdown. In this background the Finance
Minister has to rethink on this rolling back of the Fiscal Stimulus to keep the economy on the present track.

By this Budget the fiscal deficit is fixed at 5.5% of G.D.P. and total amount is Rs. 213298 Crores. How this deficit will be



adjusted there is no mention. The total expenditure has gone up to Rs. 1108749 Crores. Which again will have its own
impact on the market and prices.

Hence, by presenting this Budget the Finance Minister has achieved neither Price Control nor the improvement in the
economic growth. In brief this is a Budget, which could not onset the growth nor succeed in controlling the rising prices and
congress's much adorned slogan of "Congress Ka Hath Am Adami Ka Sath" is not be seen and the country what is going to
be seen in Congress Ka Haath will be only with Amir Logon Kay Saath.
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SHRI T.R. BAALU (SRIPERUMBUDUR): Thank you, hon. Deputy Speaker, Sir. First of all, on behalf of my Party I would like
to put on record our sincere thanks and congratulations to hon. Chairperson of the UPA, Madam Sonia Gandhi, the torch-
bearer of the Indian civil society, hon. Chief Minister of Tamil Nadu, Dr. Kalaignar Karunanidhi, the guiding light of the UPA
and a social scientist, Dr. Manmohan Singh, the Prime Minister of India, the modern architect of Indian economy, Shri
Pranab Mukherjee who is the kingpin of the present administration who are all responsible for the continuous success of the
UPA.

Sir, the hon. Finance Minister has presented a Budget before the House which envisages that the total expenditure for the
next year will be of the order of Rs.11,08,749 crore which is plus 8.6 per cent over the previous year; the plan expenditure
would be Rs.3,73,092 crore which is plus 15 per cent of the previous year; non-plan expenditure would be of the order of
Rs.7,35,657 crore which is plus 6 per cent of the previous year. The Minister expects the total fiscal deficit as Rs.3,81,408
crore which is 5.5 per cent, when compared to the last year it is more or less 1.2 per cent less. The Minister has sacrificed
about Rs.26,000 crore under direct tax and has mopped up Rs.46,500 crore in the indirect tax. The net gain is only Rs.
20,000 crore.

One should understand that this Budget exercise is nothing but a tight rope walk for any Finance Minister.

In spite of continuous recession and economic meltdown in the developing countries for the past few years, sluggish
export growth, slow financial flow in so many sectors, skyrocketing double-digit inflation along with delayed sub-normal rain
which led to drought conditions in so many districts, our Finance Minister has done a tight rope walking and at the same
time, he has given the best Budget to the nation.

Last year, the GDP growth rate was of the order of 6.7 per cent. This year, (2009-10) it is going to be not less than 7.2 per
cent. It would not be out of context if I could say that during 1990, probably, when a very good friend of mine, Mr
Yashwant Sinha was the Finance Minister — he is a good friend of mine but he is in bad company - he had gone around the
world to see that the gold could be sold in the international market for discharging his domestic fiscal responsibility. He
took about 14 tonnes of gold from the reserves and sold it and discharged his duty. We should not forget it. It is a history
but at the same time a country which had sold 14 tonnes of gold in the international market just to serve the fiscal
responsibility of the nation has gone to the International Monetary Fund to purchase 200 tonnes of gold to see that the
country comes at the tenth rank in the gold holding countries of the entire world. Is it not a good change? Is it not an
appreciable change? The pride and prestige of Indian nation is kept fly high.

The fiscal deficit of United States in the current year, namely, 2009-10, is of the order of 12.3 per cent of the GDP. In
spite of so many ordeals and in spite of global recession, India's fiscal deficit in this year, i.e., 2009-10, is only 6.7 per cent.
This has happened because of the prudent management of fiscal responsibility by hon. Pranab Mukherjee.

Some of my friends have made so many points referring to China. China has reduced the poverty ratio from 73.5 per cent to
8.1 per cent from 1981 to 2005. In the same period of 1981 to 2005, the Government of India could reduce from 42 per cent
to 24 per cent. China has reduced it by 65 per cent but India could reduce only by 18 per cent. It is a fact. But at the same



time my friends should understand India is not China and China is not India. India is the largest democracy of the entire
world. It is one of the biggest democracies where you can oppose; you can debate; you can discuss; you can disrupt the
House; you can obstruct the House; and you can prevent people from speaking. You are in a luxury-democracy. You cannot
do these things in China. So, China is not India and India is not China. You cannot just compare China and India. What was
the inflation in China in January 20107 It was 1.5 per cent only.

At the same time, in the year 2009-10, the GDP growth rate was at the level of 8.7 per cent. I would like to inform
the House that in the year 2009-10 when the GDP growth rate of China was at 8.7 per cent, and Mr. Wen Jiabao went to
Parliament and said that in the coming year it is going to be 8 per cent only; not double digit GDP. This growth rate which
Mr. Wen is expecting is in spite of infusion of funds as stimulus package to the level of four per cent of their GDP of their
nation. One should appreciate the Finance Minister of India. In the year 2007-08 it was 9.2 per cent. The GDP next year,
2008-09 went down to 6.7 per cent. This year, 2009-10 it is going to be 7.2 per cent. In the year 2010-11, the Finance
Minister is expecting it to be 9 per cent. In the years to come it is going to be in double digits. For this achievement at least
one should appreciate the Finance Minister; one should appreciate the efforts of this Government.

What has been the growth in the sectoral GDP? In the year 2004-05 it was 28 per cent in the industrial sector. This year
also it is at 28 per cent. The growth in the service sector in the year 2004-05 was 53.2 per cent which has increased to
57.2 per cent. The only sector which has not flourished or has not come up to the mark is the agriculture sector. In 2004-05
the growth was 18.9 per cent but now it is 14.6 per cent only. This particular sector has to be developed. But at the same
time, the growth rate of per capita income in 2005-06 was 7.6 per cent; in 2006-07 it was 7.9 per cent. So, it has been on
the increase. The growth in per capita income has been increasing since 2005-06, the only exception was in the year 2008-
09 when the entire international community had faced the pinch of global recession, the economic melt down, it was 3.7
per cent. But in the year 2009-10 it has increased to 5.3 per cent. The growth rate has improved. The Members from the
Opposition have to appreciate this fact.

Sir, seventy per cent of our masses belong to rural India. We talk about Green Revolution — the pre-Green Revolution
period and the post Green Revolution period. The growth in both these periods has to be compared. The period from 1967-
68 to 2008-09 is considered to be the post Green Revolution period and the period from 1949-50 to 1964-65 is considered
to be the pre Green Revolution period. Production has fallen when compared post Green Revolution and pre Green
Revolution. How? The production of rice fell from 3.5 per cent to 2.5 per cent; production of wheat fell from 3.98 per cent to
3.69 per cent; production of pulses fell from 1.4 per cent to 0.75 per cent; production of sugarcane fell from 4.26 per cent
to 2.64 per cent; production of cotton miserably fell from 4.55 per cent to 3.06 per cent. So, in area of agriculture we have
not developed much. The growth is not appreciable in one of the most important areas, namely, agriculture. Production has
fallen. How to improve this particular sector? We cannot just expand the land area. Land area is constant. But the area
under irrigation should be increased.

Irrigation should be developed. I would not agree with the Finance Minister where he has said that he depends upon
Lord Indra. We do not believe in Lord Indra.a€} (Interruptions) The most important thing is the linking of rivers. You have
forgotten it. Be it any Government which comes to power, the administration forgets things. They simply say that they are
going to interlink rivers. But they are not putting it into action. Farmers from Tamil Nadu and elsewhere are starving. They
want more water. We are thinking that the Government of India will interlink rivers. The Minister for Water Resources is
present here. The Ministry of Water Resources has a proposal of linking 30 rivers, that is, 14 rivers flowing from The
Himalayas and 16 rivers are in the peninsular India. No action has been taken. I do not know where that proposal is lying. It
is in cold storage. I request the Government of India to come forward and see that interlinking of rivers is taken up at the
earliest. They should give top priority to it.

It is all right if they are not able to interlink rivers. They may come forward at least for intralinking of
rivers....(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF WATER RESOURCES (SHRI PAWAN KUMAR BANSAL):
There is a good progress in the matter of DPRs....(Interruptions)

SHRI T.R. BAALU : I have to thank the Minister for Water Resources for he has assured something. Let us see what is
going to happen. But before you go for interlinking, I suggest to the Minister, Shri Bansal, on one thing. Sir, they have got
the AIBP. You have agreed in the National Development Council wherein you have promised that any proposal that could be
sent from the State Governments will be considered properly and that it will be taken up under the AIBP. Sir, what has
happened now?



The Government of Tamil has sent three proposals to the Government of India. The first proposal is upgradation of Kattalai
Barrage across River Cauvery to make use of surplus water at an estimated cost of Rs. 189 crore. The second proposal is
linking of Tamiraparani-Nambiar-Karumeni rivers which would facilitate 23,000 hectares of Radhapuram, Sathankulam,
Palayankottai, Nanganeri, etc. in the districts of Tirunelveli and Tuticorin at a cost of Rs. 452 crore. The next proposal is
linking of Pennaiyar and Cheyyar so as to facilitate the districts of Kancheepuram and Thiruvannamalai which would be at
an estimated cost of Rs. 174 crore. All these three proposals have been sent to the Government of India. But they are lying
in cold storage and in the cupboards of the Government of India. If you could not do interlinking of rivers, at least you can
go in for intralinking of rivers. You can facilitate the State Government in this regard. You can assist the State Government.
Sir, with folded hands, I would request the Government of India to see that these proposals are considered as quickly as
possible.

The most important thing is food processing. What is happening to the Ministry of Food Processing? It has to help the
agriculturists. In the Annual Report of 2008-09, production in the whole of India is given. The milk production is 105 million
tones which is the highest in the world. The production of fruits is 150 million tones which is the second largest in the
world. The production of food grains is 230 million tones which is the third largest in the world. Fish production is 7 million
tones which is also the third largest in the world. Egg production is 45,200 millions. But, Sir, you know what has happened!
Let us take into account only fruits and vegetables. Let us not take up other things. About 35 per cent of fruits and
vegetables perish and get wasted.

What is the value of 35 per cent of fruits and vegetables that is going waste? It is Rs. 50,000 crores. Is it not a sheer
waste? Agriculturists and poor farmers are producing these products. But the Government of India is not able to construct
godowns, is not able to facilitate the farmers, and it is not able to construct proper cold storage facilities for the
perishables. This has to be attended to as quickly as possible.

Yesterday, though I was not here in the House, I was watching television. Shri Yashwant Sinha asked a pertinent and sharp
question. He asked: "Who is an aam aadmi? He was Finance Minister for two or three times. It is understandable if I do not
know who is aam aadmi because I do not know Hindi. But he knows who is an aam aadmi. In spite of that, he asked that
guestion. Shri Yashwant Sinha, definitely you are not an aam aadmi, definitely not the voters who have voted for your party.
Definitely the voters who stood behind the UPA at the time of elections are the aam aadmi.

SHRI YASHWANT SINHA : This is a very dangerous definition that Shri T. R. Baalu has given for an aam aadmi. He is trying
to divide the country.

SHRI T.R. BAALU : Sir, an aam aadmi is nothing but common man of the country. Common men are the poor farm workers
and poor unskilled workers.

SHRI YASHWANT SINHA : Whoever they vote for!

SHRI T.R. BAALU : They are the poor wage earners of the informal sector. The have-nots are the aam aadmi and not you
Shri Yashwant Sinha. I am talking about have-nots and not about you. The have-nots of this country, the common men of
the country are the aam aadmi.

MR. DEPUTY-SPEAKER: Please conclude.

SHRI T.R. BAALU : Sir, I am the only person to speak on the Budget on behalf of my Party. You have been very kind. I was
so happy when I saw you in the Chair. Within ten minutes I will conclude.

Yesterday, when Shri Yashwant Sinha asked who is an aam aadmi, 1 thought that he has not read the Budget documents
completely. The aam aadmi are the poor farmers who are going to get Rs. 3,75,000 of farm credit. The beneficiaries are
23.40 crore families belonging to the BPL. The aam aadmi are the ones who are going to be benefited by Rs. 66,100 crore
of rural development schemes; the aam aadmi are the ones who are going to be benefited by the allotment of Rs. 40,100
crore for NREGS; the aam aadmi are the ones who are going to be benefited by the allotment of Rs. 48,000 crore for the
Bharat Nirman; aam aadmi are the ones who are going to be benefited by the allotment of Rs. 10,000 crore for Indira Awas
Yojana; aad aadmi are the ones who are going to be benefited by the allotment of Rs. 1,270 crore for RAY. The fund
earmarked for social development is Rs. 1,000 crore. Who are the beneficiaries of this? They are the weavers, rickshaw
pullers, toddy tappers, and beedi workers among us.

I think this definition holds good for you. Its goal is inclusive growth. Have-nots should be taken in the mainstream and
haves should not be punished. We have to include the have-nots in the Budget and haves should not be punished. This is
inclusive growth. The beneficiaries of inclusive growth should be identified and the intended benefits should go to the



intended beneficiaries.

If you correctly follow this method of inclusive growth, it could be done. That is what the hon. Minister of Finance,
Shri Pranab Mukherjee has done. For the social sector an amount of Rs. 1,37,674 crore has been identified, plus another 25
per cent of the Plan allocation has been devoted for that purpose. In the Education Sector there is an increase, and from

Rs. 26,800 crore to Rs. 31,036 crore has been identified. Over and above the 13th Finance Commission, the Government is
going to provide Rs. 3,675 crore for each and every State. In the health sector, they have made a provision of Rs. 22,300
crore; in the rural development sector, they have provided Rs. 66,100 crore. In the NREGA, the Government has provided
Rs 40,000 crore, and for Bharat Nirman, the Government has provided Rs. 48,000 crore. ...(Interruptions)

Sir, I will conclude within five or six minutes.
MR. DEPUTY-SPEAKER: You have taken a lot of time.

SHRI T.R. BAALU : Sir in the Ministry of Social Justice and Empowerment, the Government has increased the budget by 80
per cent to

Rs. 4,500 crore . Sir, for what purposes, have these funds been utilized? It is only for human capital formation. If you invest
in the social sector, you are going to mop up human capital formation and because of human capital formation, you will
flourish with physical infrastructures. The physical infrastructure is good and you can expand the economy. The economy of
the country will go.

Sir, because to include the inclusive growth, my leader, Dr. Kalaignar Karunanidhi is implementing announced so many

schemes like free clothing, free housing, etc. He has announced to provide about three lakh housing units this year and a
sum of Rs. 1,800 crore has been provided by the Tamil Nadu Government. He is having a vision to provide about 21 lakh
housing units within six years to make Tamil Nadu as a slum free State and he was issued free land pattas to 6,99858
people for housing. He is providing free colour television, free gas connections, loan waiver of Rs. 7,000 crore, Kalaignar
Health Scheme to avail medical treatment up to Rs. 1 lakh; a sum of Rs. 20,000 for marriage expenditure to girls; Rs. 6,000
for pre-natal and post- natal care of the women. Hence, because of all these, the institutionalised delivery alone has
increased by 264 per cent from 2006 to 2009.

Sir, while placing on record about the creation of Welfare Board for transgender - I am talking about people — who are
hitherto a neglected community, my leader, Dr. Kalaignar Karunanidhi has provided Welfare Boards. A total of 31 Boards
have been identified for so many people who are all Aam Aadmi.

Now, I come to physically challenged people. The physically challenged people should not be called as physically challenged

people. That is what Dr. Kalaignar Karunanidhi on 3" March in Trichy said. He has said that hereafter they should be called
as Differently-abled people.' For the differently-abled people, there are a lot of Acts. The Mental Health Act of 1987 is
there, The Rehabilitation Council of India Act, 1992 is there, Persons with Disabilities Act, 1995 is there. There is a National
Trust for the Welfare of Persons with Autism Cerebral Palsy. Mental Retardation and Multiple Disabilities Act, 1999. There
is @ UN Protocol — The 1995 Act and the UN Protocol — say that there should be three per cent reservation for the persons
who are differently-abled people education, employment and even in Parliament also. These things should be taken care of.

Sir, T will conclude very shortly. Please bear with me. Now, I come to the people who are living below the poverty line
(BPL). There are two Committees expected —one by the Planning Commission and one by the Ministry of Rural
Development. The Planning Commission says that private household consumer expenditure should be taken into account.
That would not hold good. Today, he will consume something and tomorrow he will consume something else.

But, at the same time, the Rural Development Ministry's Expert Group says that 2400 kilo calories could be taken
into account. It further says that the norm of 1820 kilo calories would not help and hence it recommended 2400 kilo calories
to identify the BPL people because if 2400 kilo calories are given, 50 per cent rural masses will be included.

MR. DEPUTY-SPEAKER: Please conclude.

SHRI T.R. BAALU : I will conclude quickly.

Before I conclude, I would like to say that the 13t Finance Commission recommendation has come. You know, Sir, we are
always fighting for the State Autonomy.....( Interruptions) The State Autonomy is the most important principle as far as the

DMK is concerned. What has the 13t Finance commission said? The important point is that Tamil Nadu's population share
is 6 per cent whereas the 13t" Finance Commission says that as far as devolution is concerned, it will get only 5 per cent.



How is it correct? Our population share is 6 per cent whereas the devolution is 5 per cent! What went wrong? I do not
know about it.

Secondly, in 2008-09, the fiscal deficit of Tamil Nadu was of the order of 2.4 per cent. Taking that into account, the Finance
Commission says that in the ensuing year, you should not borrow 3 per cent; you should borrow only 2.4 per cent. How is it
fair? The State of Tamil Nadu is punished for better performance. It is not fair We can abide by the FRBM Act but not by

the 13t" Finance Commission. We are very sorry about it and the States will become just like the municipalities. Moreover,
everybody is objecting to the GST. All the States are objecting to the Goods and Services Tax. Whenever you go for the

GST, you should consult the States. The hon. Minister has said that from 15t of April, he will go in for that. Each and every
Chief Minister is asking the Central Government not to bring the GST. If you want to do it, you have to have a full-fledged
consultation. Unless and otherwise you have a proper consultation, it should not be taken into account.

My dear Sir, you have given me time but you have not given me sufficient time. With folded hands, I would thank you very
much. At the same time, I would like to say that this Budget has been innovatively prepared. It has to be appreciated and it
should not be opposed. Thank you. (ends)

SHRI YASHWANT SINHA : Sir, I would like to congratulate my very good friend Shri T.R. Baalu for having defended this
Budget with the same passion with which he used to defend my Budget!...(Interruptions)

SHRI T.R. BAALU : I have already said that he is a good friend of mine but he is in the bad company!...(Interruptions)

MR. DEPUTY-SPEAKER: Do not have cross-talk.

Now, Papers to be laid on the Table by Shri S.S. Palanimanickam.
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would now like to, with your permission, Mr. Deputy-Speaker Sir, deal with some of the fundamental concepts or constructs

in this Budget. Of the UPA Government, every document has a philosophy. I think, Para 12 of this Budget Document,
Budget Speech, outlines the philosophy of this Government, that the Government is an enabler and the Government is an
interventionist when it comes to providing succour to the most down-trodden and under privileged sections of the society;
and to lay the economic foundations, to strengthen and consolidate the economic foundations of this country, what are the
constructs which support this philosophy?

Yesterday, Shri Yashwant Sinha was talking about and I think, the hon. Finance Minister would reply to it and about
the financial stability and developmental council. I would just like to very humbly submit that I welcome this proposal of the
hon. Finance Minister because all regulatory structures that we have in the country are vertical structures and one of the
reasons why the global economic meltdown took place was because there was no horizontal body which was looking at the
whole economy from a macro perspective.

So, if the hon. Finance Minister has brought this proposal to have a financial stability and developmental council, I think, it
is a very welcome proposal because in future it will not only strengthen the oversight mechanism, but also make our
economic institutions and our regulatory institutions far more resilient.

The other construct, Mr. Deputy-Speaker Sir, is the Financial Sector Legislative Reforms Commission. It is high time that
the laws which govern our companies, laws which govern our investments, laws which govern the entire gamut of the
investment cycle need to be comprehensively overhauled so that we can be in tune with the world. While it takes on an
average between three weeks and three months to open or shut down a business in any of the paved investment
destinations, in India that process can take anywhere from three to 13 years and that trend needs to be reversed.
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arer 3 a3y I welcome this initiative of the Government to give Rs. 5000 crore for speeding up the process of justice. &
3IUGft I AT Dot A usl Bib ser wson argen 6 the Finance Minister has delivered on all counts. If this Budget is evaluated
on a paradigm of four 'C's that is consolidation of recovery, cushioning of social vulnerability, creating infrastructure, and
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SHRIMATI HARSIMRAT KAUR BADAL (BHATINDA): Mr. Deputy-Speaker, Sir, in these liberating times, the present Budget

also seems to have taken advantage of this liberation and liberated itself from this professed commitment towards the
plight of the aam aadmi. The Budget has not cared to address the important issues of price rise, of increasing the
purchasing capacity of the poor. It is silent on the food security of the country, and restoring the required balance between



the Centre and the State relations.

Although the Finance Minister's Budget has recognized the need for providing food security, more resources, education and
health, the same does not seem to have translated into his Budget. There are three goals mentioned in his speech; they
are to restore the 9 per cent growth rate, to make development more inclusive, and to improve the weakness in
Government systems. I am sure if these goals were transformed into deeds with a compassionate view to the genuine
problems faced by the States, these targets could easily be achieved. But, unfortunately, the implementation to achieve the
effectiveness is lost somewhere in the rigidity of the rules laid down.

If we talk about the growth rate, it is a fact that despite whatever the growth rate has been, the benefits of the growth are
not reaching a large section of the poor in our country. The divide between the rich and the poor is so massive that sixty
years of planned development has not even managed to give all our people the basic needs of education, health,
employment, and even drinking water. One-third of our country still lives below poverty line earning Rs. 20 a day. The
priority of the growth strategy needs to be the focus between reducing the disparity among States, rural and urban, rich
and poor, and ensuring equal growth across the entire spectrum of the country. This can only be done if we realize the
different levels of development between the States, decentralize the rigid stand in the planning process, and allow the
States who has a better understanding of their requirements and their specific needs to have more of a say in this planning
process, rather than having the same thumb rule and imposing it from the top.

Before I go into the second and the third challenges mentioned by the hon. Finance Minister, I would like to mention the
scenario of my State, Punjab. Till 1986, Punjab was a revenue surplus State with a debt burden of 26 per cent of its GSDP.
We then went through a period of militancy and terrorism which saw thousands of innocent lives being lost and the longest
President's Rule in the entire country besides Jammu and Kashmir. In these nine long years of President's Rule, the Central
Government ran the Punjab administration with a policy of high expenditure and no raise in taxes. They plugged this huge
deficit by taking special term loans from the Centre. From then onwards, this road towards taking loans from the Centre
spiraled into such a debt trap for the State that year after year the loan kept multiplying due to the unsustainability of the
loan and no raise of taxes. As a result the State which was revenue surplus, 26 per cent debt burden before the President's
Rule had within nine years reached to a debt burden of 40 per cent of the GSDP. Today this debt burden has multiplied and
reached a whopping figure of Rs. 62,000 crore.

Just the interest liability on this debt is Rs. 5,500 crore. The total taxes that my State collects is Rs.12,000 crore. From our
share of the Central taxes and against schemes of the Centre, we receive another Rs. 4,600 crore. This only equals to an
approximate amount of Rs.16,600 crore. But, Sir, look at the expenses. The interest on the loan alone is Rs.5,600 crore,
and the salaries, according to the new Pay Commission, is another Rs.12,000 crore. So, just paying our salaries and the
debt, the State does not have any more funds to do anything else.

To sustain ourselves for all other committed expenses, we have to borrow every year from the Central Government, and as
the debt interest multiplies each year, even our borrowing has to consequently keep increasing every year. This debt trap
leaves the State with no money for any kind of development projects, leave alone hire thousands of teachers, doctors and
police personnel needed for providing good governance or upgrading schools and hospitals or building new roads.
Everything is at a standstill because of our financial resources. I would humbly submit to the Centre that the State is not in
any kind of position to repay the loan. Today, the interest level has become what the original debt was. Surely the Centre
should either give a waiver of the loan or if nothing else, stop the interest payment and restructure the debt loan so that
this crippled economy can be put into some kind of semblance before it collapses under the weight of its own debt, which
will not only play havoc with the thousands of lives in Punjab but also with the entire food security of this whole country.

Sir, as you know, the growth in food production, at present, is not parallel to what our population is. Our population is
growing at such a large pace that every seventh human being in the whole world is an Indian. Punjab, which is only two per
cent of the entire geographic area of the country, provides 50 per cent of the food security to this country.

If we take a scenario, in the last year of drought, if Punjab had not saved its crop and provided 50 per cent of food security,
this country would have been facing a crisis today; we would have had to import food from abroad even at higher rates. To
feed this large Indian population if food was imported there would have been food crisis in the whole world, not just in our
country. So, we must not undermine the importance of what this State is providing in terms of food security to our country.

Sir, last year when the entire country faced drought, Punjab faced the maximum 65 per cent less rainfall. But despite the
shortage of rain, the Punjab Government pulled out all its resources from its meagre financial resources and put in Rs.1420
crore to buy additional power to give to the agricultural sector. The debt-ridden farmer took all kinds of loan against his
crop and worked hard collectively with the Punjab Government. The farmer purchased gen-sets, deepened his tube wells,



purchased diesel and put in all his resources to save his crop. I am proud to say, Sir, ...(Interruptions)
MR. DEPUTY-SPEAKER: Madam, please conclude now.

SHRIMATI HARSIMRAT KAUR BADAL : I am the only person representing the Party. This is very important for my State,
and that is why I request you to give me five more minutes.

MR. DEPUTY-SPEAKER: Every point is important.

SHRIMATI HARSIMRAT KAUR BADAL : Sir, this is for the first time we are pointing out about the Punjab's financial crisis.
This is very important. The Central Government should recognize this and help us out in this. So, I would request you to
give me some more time.

Sir, we have put in Rs.1460 crore. The farmers took in loans and saved the crop. It is due to Punjab's input today that we
are still in a position that we do not have to import the food crop and we produced the same amount of food that we had
produced the year before in spite of the maximum drought in Punjab.

Sir, in the bargain what has happened? Our ground water became so less. Experts are saying that what we have lost in this
drought is, Punjab, after 50 years, might become a desert. NASA is a great Mission in America. They say that the situation
is critical in Punjab, according to their last year's Report. But, Sir, producing of these crops year after year has depleted our
natural resources of soil and water. Added to all this, Sir, as you know, in farming, all the costs of input are decided by the
Centre. MSP is also decided by the Centre. The weather gods will decide the weather and the rain. So, the life of a farmer
has become dependent on a whole lot of forces for his livelihood.

What is the result of that? Today, there is a huge difference between the Minimum Support Price (MSP) and the Maximum
Retail Price (MRP). Sometimes, there is a 100 per cent to 500 per cent difference between the MSP and the MRP. The
farmer is not even getting his due share for his crop. This is the reason that the farmers all over the country are coming
into a debt trap.

If I talk about the farmers of Punjab, in the last 10 years, the debt burden of the farmers of Punjab has risen by five times.
Today, 72 per cent of the farmers in Punjab are under debt. Out of this 72 per cent, 17 per cent cannot even pay the
interest according to the Annual, from the current income. Sixty per cent of all these farmers are small and marginal
farmers.

MR. DEPUTY-SPEAKER: Please conclude now.
SHRIMATI HARSIMRAT KAUR BADAL : Sir, I ask for just five minutes more.

The Central Government gave a relief package. Ours is the State, which gives the maximum, 50 per cent to the food grain.
Out of this relief package of Rs.71,000 crore, do you know as to how much Punjab got? Punjab got just 1.5 per cent of Rs.
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SHRIMATI HARSIMRAT KAUR BADAL : Sir, I am just concluding. I will only conclude to say that our State is being
discriminated on every sphere. If efficient investment is not made in Agriculture, in rural areas and social development,
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SHRI PRABODH PANDA (MIDNAPORE): Sir, I am just coming from a huge rally where lakhs of people coming from all parts
of the country joined the programme. Lakhs of people are coming and protesting this sort of anti-people Budget. They are
demanding to have a proper control over price hike. They are demanding to solve the problem so far as the farmers' plight
is concerned. They are demanding to ensure job security in our country. These are the main problems but this Budget could
not even touch upon or could not address properly the main problems of our country.

It is rightly said by our Finance Minister that Budget cannot be a mere statement of Government accounts. It has to reflect
the Government's vision and signal the policy to come in future. So, the question of policy and vision is involved.

So far as the UPA-I is concerned, there was one Common Minimum Programme. With the Left supported from outside, the
UPA-I was ruling based on the Common Minimum Programme. That was the binding. When they wanted to step over this
binding, to cross this lakshmanrekha, we withdrew our support to the UPA-I. But now the UPA-II is there. It is a
combination but there is no Common Minimum Programme. The supporting parties are nothing but to toe the line of the
Congress and the policy and vision of the Congress. They are hankering over the Ministerial berths, and nothing more than
that. So, the question is, what is the policy and what is the vision of the UPA-II Government?

It is clear that the policy is to owe the affluent sections of our country, the high salaried persons of our country, to give
more relief to the corporate sector while rhetorically using some profound words like aam aadmi yojana and all those things
but not addressing the basic problems of the 70 per cent of our population, the down strata of our country and not doing
anything to save the peasants.

What is the vision? It is clear that the vision is to lead the nation vigorously on the line of neo-liberalism. It is talked about
to achieve a growth rate target of 7.2 per cent. They are assuming that it may rise to nine per cent in the last quarter of
this year, and maybe, to the double digit next year. But only increasing the figure does not feed the poor people of our
country.

What is the situation of our country? There is suicide by farmers. More than 20 lakh farmers are committing suicide. It has
not yet been arrested. It is continuing, and it is mostly in the State where from our Agriculture Minister comes. In a State
like Andhra Pradesh, what is situation now-a-days? About 50 lakh workers have been thrown out from their jobs. What is
the situation of our country?

Now, food inflation is touching 20 per cent and it is even more than that. But these problems have not been addressed so
far. Stimulus package is talked about.

To whom was this stimulus package meant? I am narrating some points mentioning about some points which are already
there in the Budget itself. Firstly, you are broadening the tax slabs. Are you talking about the aam aadmi? Do those who
are drawing more than Rs. 25,000 as monthly income and more than that belong to aam aadmi category? Are you
addressing them? You are thinking of those who have a salary of more than Rs. 8 lakh per year Your proposal of



broadening the tax slabs is for them who save not less than Rs. 50,000 per year. This is your stimulus package. To whom it
is meant for? More cannot be said on it.

You said of deduction of tax on investment of Rs. 20,000. It is not investment by the panchayats, not by the State sectors
but it is investment by the individuals, investment by the private parties. You are reducing surcharges from 10 to 5 per
cent. You are giving one-time interim relief for real estate and it is extended from four years to five years. The exemption of
audited accounts up to Rs. four lakh was there; now it is extended up to Rs. 60 lakh. There is no restriction for charitable
functions. It was restricted to trade and business purposes earlier. Now it has been exempted up to Rs. 10 lakh. Not only
that but what is going on in the other sectors?

The proposal is that the Foreign Direct Investment (FDI) will be enhanced to 49 per cent. Are you going to build the nation
by FDI? What about the investment? The main method or the main tendency of development of our country should be more
investment and more production in both agriculture and in industry. But is it that it is depending on the Foreign Direct
Investment? There is a proposal by you to enhance the Foreign Direct Investment up to 49 per cent.

It is said about other sources so far as the receipts are concerned. It is proposed to get Rs. 40,000 crore from other
sources. Which is this other source? The other source is the disinvestment. From the Congress Benches you were earlier
criticising the NDA. It is correct, it was the NDA which has set up a Ministry for Disinvestment and they have clearly stood
for the disinvestment. But you have demolished that Ministry of Disinvestment. But even then you are encouraging the
disinvestment policy vigorously and now you have proposed to gather Rs. 40,000 crore from that source.

On the other hand, what are you doing for the have-nots, for the poor people? ...(Interruptions) Sir, I am concluding. I will
take three more minutes and not more than that.

What is the attitude towards 70 per cent of the population? What is the attitude towards the have-nots? You have told
about debt-waiver programme. You said about debt relief scheme of Rs. 71,000 crore. Who got the benefit? The farmers
who did not get a single rupee for ten years, did not get a single paise or a single rupee under this programme. It helped to
clear the bank balances and it helped to clear the NPA. Even some hon. Member in this House today has already mentioned
it rightly that after the implementation of the debt waiver schemes the farmers are not getting the loans from the
respected banks.

Whatever is proposed to be given as compensation, that has been getting adjusted for the loans given in the subsequent
days. We have been told about the Minimum Support Price also. What is the proposal of the National Commission on
Farmers, which is popularly known as Dr. M.S. Swaminathan Commission? Its report says that the formula for arriving at
the Minimum Support Price should be C2 plus 50 per cent, that is, total cost of production with 50 per cent profit. That is
not being implemented so far. The proposal is that there should not be more than four per cent rate of interest for rural
credit for agricultural produce. It is not being implemented so far.

What is happening in the fertiliser sector? Already the price of urea has been enhanced by Rs. 10 per kilogram. Now a new
formula has come about the nutrient-based fertiliser subsidy. How is it to be implemented? What is the mechanism for soil
testing? How will the 65 per cent of the farmers, who are poor and marginal farmers, know the nutritional base of their soil
and the nutritional substances lacking in the soil of their lands? This is not clear.

Then, food subsidy is already reduced. The prices of petrol and diesel have already been hiked. Even there are hints that in
the coming days, the recommendations of the Kirit Parekh Committee can be encouraged and followed. So, nothing has
been said about the price rise, which is the most important thing now-a-days. In regard to food distribution, nothing has
been done about universalising the PDS. We request this Government to introduce universal PDS. Even the forward
marketing is not yet stopped. So far as wheat is concerned, it is not being exempted from forward marketing.

Let me conclude with these words that this Budget is nothing but a step towards following new policy of liberalisation in a
vigorous manner. It is not addressing the credit problems of 70 per cent of our people, particularly, the poor and marginal
farmers who are sharecroppers and work on large-scale. They did not bother to address their problems. So, this Budget is
anti-people; this Budget is pro-corporate sector; and this Budget will not help to make our country progress. That is why, I
strongly oppose this Budget.

I conclude with these words.



*SHRI JOSE K. MANI (KOTTAYAM) : Madam Speaker, the Budget presented by the Hon. Finance Minister for 2010-2011 is
really growth oriented and the Hon. Finance Minister has to be congratulated for the efficient management of the economy
inspite of the challenges of the global economic crisis. It is gratifying to note that we have been able to achieve 7.2% of
the GDP in this year and we will have an economic growth of 8.75% during 2010-2011 and 9% of the GDP in 2012. This
shows that a double digit growth is possible within the next 3 years. The gross domestic savings of 32.5% of GDP & the
gross domestic capital formation of 34.9% in the previous year shows that ours is a growing economy. It is really
marvelous that the Hon. Finance Minister has been able to and the current year with a gross fiscal deficit of 6.5% and the
next year by 5.5% of the GDP. This will be a wonderful performance to be acknowledged.

The most important factor is the renewed momentums in the manufacturing sector. The growth rate in manufacturing
sector in December 2009 is reported as 18.5% the highest in the past 2 decades.

It is remarkable that the Foreign Direct Investment (FDI) inflows to the country have been steady in spite of the decline in
global capital flows as indicated in the budget speech. This shows the confidence reposed by the international business
community in the strength of the Indian economy.

After successful managing the effects of the global slowdown the efforts taken by the Government for fiscal consolidation is
commendable. The 13th Finance Commission has recommended to the gap of total debt of the center and the states at
68% of the GDP. The statement of the Hon. Finance Minister that a road map will be presented with in 6 months for
curtailing the overall public debt as part of the fiscal consolidation is a welcome measure.

The assurance of the Finance Minister that the old Security Bill will be introduced very soon is revolutionary step towards
inclusive development. The budgetary measure to expand the availability of rural credit to the farmers by raising the target
from 3,25,000 crores to 3,75,000 crores and the extension of the period for repayment of the agricultural loans by farmers
under the debt relief scheme and the interest subvention of 2% for timely repayment of the short term crop loans are really
commendable/

However, it is regrettable to note that the agricultural growth has declined to (-) 0.2% in 2009-2010 as revealed by the
Economic Survey of India inspite of the fact that public investment in Agriculture has registered an increase. The
Agricultural growth is negative. We have to address this paradox otherwise the much clamored inclusive growth will remain
as a fiction. So also the share of agriculture and allied sectors in GDP at factor cost has declined gradually from 18.9% in
2004-2005 to 14.6% in 2009-2010. This is really a matter of concern. Special investment programs for modernization of
agriculture by absorbing latest technology for improving the productivity and for value addition and diversification of an
agricultural product have to be ensured.

Lack of access to low-cost funds: At present, farmers get bank loans that carry interest rates of 7 to 8 per cent and
above. Though this Government has announced a one per cent interest subvention and another one per cent more of
interest subvention for those farmers paying their dues on time, the hard fact is that farmers are unable to get cheap funds.
And unless these farmers are able to get cheap funds, they cannot hope to operate profitably and contribute to the
economic growth. As India faces a negative rate of growth in the agricultural sector, it becomes imminent for this
government to firm up policies that will foster agricultural growth. I request this government to extend loans that carry
interest rates of 3 to 4 per cent per annum to the farmers to help them operate profitably.

Integrate linkages between agriculture and industrial sectors : The Hon. President has highlighted the need to integrate the
linkages between agriculture and industrial sectors. Unless the agricultural produce is brought to the market with minimum
intermediary expenses and interference, farmers cannot be expected to make maximum gains. Most of the gains are
cornered by the intermediaries. I urge this government to firm up policies that will encourage and streamline procedures to
take the farm products directly to the industry and the end-consumers so that:

i Raw material costs for the industry are kept at the minimum possible, and
ii.  End-consumers are able to get agricultural produce at low rates.

This will have a significant benefit for the industry by way of keeping inflation under control. When raw material costs for
industry are kept under control, it will keep the inflation of manufactured goods under control. And when food prices are
kept under control, it will keep food inflation under control. Food inflation is now above the 17 per cent rate and is a cause
for worry for the government. It is imperative that steps be taken to control this menace that could otherwise derail India's
economic growth.



Madam Speaker,

Let me cut short what the agricultural community wants is credit at a lower interest rate and an assured remunerative
price for their commodities. If these two needs can be satisfied they will give you back greater return to the GDP.
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SHRI M. VENUGOPALA REDDY (NARASARAOPET): Hon. Deputy-Speaker, Sir, I thank you for giving me this opportunity to
participate in the discussion on Demands for Grants of the Union Budget 2010-11.

At the outset, I wish to say that the Union Budget presented by the UPA-II Government by its Finance Minister, Shri
Pranab Mukherjee, appears to have been made against the price rise, farmers, dalits, minorities and weaker sections of the
country.

Overall, the Budget fails to give a strong and effective direction to food security, energy security and social security in the
country. It has only created plans, which are supporting the capitalists and industrialists and keeping the interest of the
common man of the country at stake. The Budget only has a strong objective of creating a gap between the rich and the
poor, and urban and rural instead of reducing the gap between the poor and the rich and creating an effective society.

I fail to understand why the economic surveys have been conducted in various places in the country and the
recommendations made by the Economic Survey kept aside. I feel that they have not been taken into consideration in the
Union Budget of 2010-2011. It appears that the whims and fancies of the Finance Minister are more important.

I hail from a totally rural area of Andhra Pradesh. I represent the Narasaraopet Constituency of Guntur District, which
totally depends on the agriculture sector. There has been no allocation in the agriculture sector. The UPA-II Government
also very strongly said that we need food security. I am asking this question from the Finance Minister. How can you expect
food security in the country without providing security to the farmers? I am saying this because subsidized seeds have to
be provided to them; in-time crop loan as well as subsidized fertilizers has to be supplied to them; and also irrigation
facility has to be enhanced by interlinking the rivers as well as giving the maximum support price for the produce of the
farmers.

In the olden days, that is, just after Independence, the Indians were proud to be called a farmer country, but nowadays
people are shivering and scared to be a farmer. There is no doubt that if the same concept is derived by the UPA
Government, then the farmers may migrate to the urban cities and they will get converted into construction labourers in the
country. I feel that whatever Budget allocation is made for the agriculture sector is very trivial and minimal. So, I would
request the hon. Finance Minister to retrospect the allocation for the agriculture sector. This should be reviewed and the
agriculture sector in India should be rescued. Moreover, the enhancing of the excise duty on diesel and petrol also should
be withdrawn because the agriculture sector solely depends on diesel and petrol.

Further, allocations for the education and healthcare sectors is pegged at Rs. 31,000 crore and Rs. 20,000 crore
respectively. I think that it is not sufficient because it cannot eradicate illiteracy and provide effective healthcare protection
to the needy.

The recommendations made by the National Education Mission as well as the National Knowledge Commission have been
kept aside and those recommendations do not seem to have reached the heart of the Finance Minister who finds it
appropriate to please the already pleased persons rather than the needy. So, I would request the UPA Government to
consider enhancing the greenery and to enhance the watersheds. Issues like interlinking of Godavari and Krishna rivers in
Andhra Pradesh is also there. I am mentioning this because the Nagarjuna Sagar dam is covering around 25 lakh acres,
which it is feeding.

Now, I request the Finance Minister to provide for interlinking of Godavari and Krishna Rivers from Polavaram to Pulichintala
of Guntur District.

Recently, in October, 2009, the States of Andhra Pradesh and Karnataka were severely affected by floods. But no provision
has been made for helping the homeless, those who have lost their crops as well as their assets. I would request the Union
Minister of Finance to give a Special Package to help all those who were affected in the recent floods in Karnataka and
Andhra Pradesh.

I am very thankful to you for giving me this opportunity to speak. I would request the hon. Finance Minister to please
review his Budget and incorporate suitable welfare measures to help the common man of the country.
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SHRI M.I. SHANAVAS (WAYANAD): Mr. Deputy-Speaker, Sir, the Budget 2010-11 was presented by a very confident
Finance Minister. In the Budget Speech he reminded the House and the country of the challenges the country has been
facing and they are going to be dealt with in this Budget.

The first challenge faced by the country is mentioned in the sixth paragraph of the Budget Speech. The Finance Minister
said, "The first challenge before us is to quickly revert to the high GDP growth rate". When the whole world was shaken by
the economic recession, when the great powerful nations were reeling under the pressure of the economic crisis, when
banks and financial institutions were closing down, our country from 2003 to 2008 had an average growth rate of about
nine per cent. The whole world looked at India in amazement. India is going forward at a fast pace, how is it possible? That
was the question being asked by the world's great economic powers.

I am a little disturbed, Mr. Deputy-Speaker, when I heard some of the speeches made here. Look at our country! Our
country has risen from the ashes. We had nothing in 1947. Even after this growth of 62 years, some political parties always
paint a gloomy picture of India. They paint a picture to say that we are poor and we have nothing. They say, "Look at
China, look at the United States of America, look at Britain and look at other countries!" They do not see the greatness of
India. According to my understanding of the situation, I have numerous statistics to present before the House but time
constrains me not to speak of them so much.

We have grown at a very fast pace. This is Jawaharlal Nehru's vision. In 1938, the All India Congress Committee appointed
Pandit Jawaharlal Nehru as the Chairman of the Planning Commission of the Congress Party. In 1938, Jawaharlal Nehru's
Committee came to the conclusion that to alleviate poverty, the annual income of India should grow three-fold within
fifteen years.

Take for example, transferring the idea in the growth rate statistics and theory into 10 to 11 per cent. If we get 10 to 11
per cent growth as Jawaharlal Nehru had envisaged in 1938, the annual income of this country will be three times and
poverty will be alienated, and that is the way Shri Pranab Mukherjee has presented this Budget.

Let me invite the attention of this hon. House with respect to certain figures. Some of my friends are saying that India is
finished, and India has got nothing. In 1950-51, the GDP of India was Rs.9,719 crore and in 2008, it was Rs.52.28 lakh
crore; the export which India had in 1951 was Rs.606 crore, it is now Rs.8.40 lakh crore; the foreign exchange reserves
which India had in 1950-51 was just Rs.911 crore, it is now Rs.12.30 lakh crore; our death rate per thousand was 27.4 in
1950-51 and it is now only 7 per thousand in 2008, life expectancy of an Indian in 1950 was 32 years and now it is 66; our
literacy rate in 1950-51 was 18 per cent and now it is 67 per cent in 2005, and now this is almost 70 per cent. Poverty in
India in 1947 was 85 per cent and now, according to the Planning Commission statistics of the National Sample Survey, in
2004-05, our poverty has been reduced to 27.5 per cent. After the effect of our inclusive growth programmes it should have
been further reduced by now. We do not see this growth. How was this greatness achieved? We do not see it. We say, look
India is in turmoil.

I would like to draw the attention of the House towards the speech of Barack Obama. Recently, the President of the world's
strongest country, the most economically powerful country, the United States of America. Barack Obama, in his State of the



Union speech, in the last week of January, 2010, told the American Congress:

"China's not waiting to revamp its economy. Germany's not waiting. India's not waitingd€] They are putting
more emphasis on maths and science. They're rebuilding their infrastructurea€). Well, I do not expect second-
place for the United States of America. As hard as it may be, as uncomfortable and contentious as the debates
maybe, it's time to get seriousa€;."

These are not the words of any Congress leader.

The very next day, all the newspapers in the United States of America came out with headlines, *America cannot be
second to India'. Some of our newspapers had same headlines. The United States which got Independence 230 years ago
and its President, Barack Obama was speaking that they cannot be second to India which is only 62 years old. So, how far
we have grown and Who is afraid of India?

At the time, when most respected, Shri Yashwant Sinha was speaking, he said that when he thinks of the progress of India,
he was reminded of the balloon. It is a joke. But when we think of India, we think of India capturing the moon. The
difference between the BJP and the Congress is that they think of balloon and we think of the moon. India is moving
forward like anything.

Now, let me put forward as to how the great revival happened. This great revival has happened by a prudent approach, by
a very systematic approach. How the economy has grown like anything? Our economy was accelerated in 1991; it
overcome the recession. Now, everyone is speaking about it. Look at China. So many speakers in this House have referred
to China. Even on price rise or on any issue, they spoke about China. Shri Yashwant Sinha knows, hon. Pranab Mukherjee
knows that democracy is an indicator of development. Take any country in the world, if democracy is an indicator of social
development, the whole development scenario of a country should be taken as development into or plus democracy.

China's growth rate is only 8.5 per cent. It was 13 per cent in 2006. India's growth rate is almost 7 per cent. I may tell the
august House that when growth rate in a democracy is taken into consideration, Indian growth rate is greater. I would say
that 7 per cent growth rate of India, it being a democracy, is anyway greater than the 10 per cent growth rate of China.

In this Budget the hon. Finance Minister has looked into all the aspects. He has strengthened the treasury. We know, there
has been a sour medicine also in the form of an increase in the petrol price. But, Rs.26,000 crore relief has also been given
to the tax-payers. We have to strengthen the treasury. In future some challenges may come before the nation and only if
we strengthen our treasury we will be able to overcome any eventuality that may come.

India is marching forward. Nobody can stop this country. This country has got a vision. This democratic country has got an
ideology. I would make just one point and conclude my speech. The father of the nation, Shri Jawahar Lal Nehru laid the
foundation of a strong democracy, a strong India. Indira Ji and Rajiv ji shed their blood to further strengthen India. What
we mortals can do? We can show our gratitude to the leaders who sacrificed their lives for this country by naming certain
projects on their names. I would like to make one quotation in this respect. Since an unfortunate reference of naming
certain projects in these leader's name it was made during some other debate. I would like to quote the Roman
philosopher Cicero: He said:

"Gratitude is not only the greatest of virtues but the parent of all the others. "

That is the Indian culture.
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"India has made steady progress against poverty. A look at the 25-year period between 1981 and 2005 shows
that India has moved from having 60 per cent of its people living on less than 1.25 dollar a day to 42 per cent.
The number of people living below a dollar a day, at 2005 prices, has also come down from 42 per cent to 24
per cent over the same period. Both measures show that India has maintained even progress against poverty
since the 1980s, with the poverty rate declining at a little under one percentage point per year."

JUTERIET HBIG + 31U 3MUGi] A AT DIfdIY

off #ieT6il ciret Fisel : ABIGY, P Po feig 3 3676t §)

IUTERIST ARG © FA2 AW TSt 3

off FieTofl cIret dise : BART urct 1 PRI 3ft o 3| dicTel ZARI 3P 8, 33 D UG 3AfIPR BIS &)
JUIERAGT ABIGA = EH Gloll diol G 23 3| 3 3MUalil JId SIeg! AT DI,

oft dioToil cireT JiSel & IR ABYE fordgel 3 [ A3 Gl-dlel fole 3IiR dictol f&RI SR SR 3IEl dcs A of ferar 8 -



"But there are still a huge number of people living just above this line of deprivation. This is most evident
when we study absolute numbers. The number of people living below a dollar a day is down from 296 million in
1981 to 267 million people in 2005."

I1cicrd 29 Biferrol oot ae & -

"However, the number of poor below 1.25 dollar a day has increased from 421 million in 1981 to 456 million in
2005. This is the biggest challenge facing India today. "
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*SHRI P. LINGAM (TENKASI): When it was presented, the hon. Finance Minister claimed that our economy has seen
growth, but the fact remains that starvation deaths are continuing, unemployment problem is on the increase and standard
of living comes down. There are various estimates about the standard of living, but nobody can deny the fact that the
majority of our people are living in a backward state. Claiming that we are a welfare state, the Government resorts to anti-
people measures. This attitude has led us to the present state of affairs. I, for one, would like to urge upon this
Government to ensure overall growth with a holistic view.

There is a steep increase in the price of essential commodities. 19.57 per cent is the gross food price increase, but the
sugar price increase touches 58.96 per cent, potato price increase touches 53.39 per cent, prices of pulses increased by
45.64 per cent. This is the finding of the Planning Commission. This only suggests that all the earnings of the people have
to be spent on food articles. To meet expenses on education and health, people have to fend for themselves and go in for



loans. Else, they deny themselves of education and health.

Unemployment problem increases day by day. From being the problem of individuals, it has emerged as a social problem.
That is why, youth are seen to be resorting to extremism. Serious efforts must be taken to contain rise in prices and
unemployment problem. Public Distribution System must be strengthened to provide essential commodities at a cheaper
rate by way of enhancing the subsidy.

Though agriculture is the backbone of our economy; it is being neglected and being looked down upon. The agricultural
sector is facing several problems now. Irrigation is the mainstay for agriculture. But proper water management is not there
leading us to have a lurking fear that water sharing may lead to disintegration of the country affecting the unity and
integrity of the country. In

order to ensure required water for agriculture, all the rivers must be nationalized. Subsidy for agricultural inputs must be
enhanced and should be made available easily. Agricultural credit management must be streamlined and all banks must be
asked to extend loans for agricultural purposes. We must ensure fair and remunerative price for agricultural produce. We
must strengthen agriculture, the most important economic activity in the country. There must be a comprehensive social
security legislation to give adequate protection to all the agricultural workers and industrial workers.

Our national wealth is being taken away from the country in the form of black money by people who evade tax. It is learnt
that huge amount of money that belongs to this country have been parked in Swiss Banks. Many political parties have
emphasized the need to bring back our money from those banks. Serious efforts in this direction must be taken
immediately.

Mahatma Gandhi National Rural Employment Guarantee Programme is not being properly implemented though it
emphasizes that job opportunity for 100 days in a year would be provided in an assured manner. This may lead to siphoning
of funds. The path taken by the Government now shows that they are not very sure of the steps they are taking. When the
US can trace and get back the money stacked in the Swiss Banks, why can we not do the same? Bilateral talks with Swiss
authorities must be held in this regard and if need be, we should even snap our relations if they are not cooperative. I urge
upon the Government to come clear on this and come before this House with a White Paper on it.

India must take efforts to find a lasting solution to the vexing problem of Sri Lankan Tamils. Even at a time when the entire
world was condemning the genocide and even when the UN was about to go in for sanctions against the Sri Lankan
Government, India remained a mute spectator without condemning the regime there or stopping the genocide. Human
rights violations, genocide and denial of equal status and treatment found in any neighbouring country must be
unequivocally condemned. The Government of India must come forward to help them find a lasting political solution
ensuring sovereign rights to the Tamils. In the last year's Budget, we had allocated certain sum for the rehabilitation of
internally displaced Tamils in Sri Lanka. The Government must find out whether that money was spent really on the needy
Tamils. That fund ought to have been distributed either by our Ministers or our officials directly by visiting that country as a
high level delegation. It is not enough to get a certificate from the Sri Lankan Government, our Government must supervise
the rehabilitation measures directly.

Katchativu, an integral part of India, was handed over to Sri Lanka and it must be rescinded. More than 400 fishermen from
Tamil Nadu have been killed by the Sri Lankan Navy in the high seas. How can we claim that we are a sovereign country
when we merely watch our own people being shot down by the military of a neighbouring country? Our fishing rights must
be established. We must go in for getting back Katchativu and must stop the killings of Indian fishermen.

Tamil has been accorded the classical language status, but attendant rights have not been conferred. Regional languages
must not be ignored as it would violate the federal spirit enshrined in our Constitution. Hence, I urge upon the Government
to see that all the facilities are provided to use Tamil in Parliament in all its proceedings.

I would also like to know from the Government as to why the funds allocated for the Scheduled Castes have not been
utilized fully. I would like to draw your attention that their living conditions are no better. We must take earnest steps to
see that the benefits of all the Governmental schemes accrue to them. I urge upon the Government to pay special attention
towards this.



Water resources for Tamil Nadu needs to have Centre's care. The Supreme Court has permitted to store water in
Mullaiperiyar Dam up to a height of 142 ft. Instead of implementing the Apex Court's direction, the Government of Kerala is
resorting to various dilatory moves. We must not remain a silent spectator. Similarly, the efforts on the part of the
Government of Andhra Pradesh to construct a check dam across the river Palar must be checked. Even now, we are looking
forward to an amicable settlement to the Cauvery River Water Dispute.

The Union Government must roll back the tax levied on diesel and petrol. Already people are suffering from price rise.
The enormity has only increased. It is unfair. Hence, I urge upon the Government to go in for reducing prices of petrol and
diesel.

The public sector units must be adequately protected for they remain as national assets. It is only because of
privatization in the power sector the power cuts have become rampant. Electricity is also an essential one. Hence, it must
be under the direct control of the Government. The power generation and distribution must vest with the Government.

We must rescind the Indo-US Civil Nuclear Cooperation Accord. We find many apprehensions about the take off of
that agreement. When we have nuclear capability, why should we pledge ourselves to foreigners? The interest of Indian
people must be safeguarded.

The Government must allocate more funds for education to ensure more support to educational institutions in the
rural areas. Noon Day Nutritious Meal Scheme must be carried out ensuring quality and standard. The infrastructure
development must get priority in the rural development schemes. MPLAD Scheme must get increased allocation so that
health and drinking water schemes are also attended to by the Members of Parliament.

I would like to point out that the allocation for health is inadequate. It must be enhanced. I must also point out that
the allocation for drinking water and health projects are coming down in all these consecutive years.

It needs no emphasis to stress that strengthening of PDS alone can help us to bring down price rise. But it is
disheartening to note that the Government is reducing its allocation to PDS year after year. In order to ensure that all the
needy people get the benefit, 5 per cent of GDP must be allocated for PDS which is less than 1 per cent as of now. Urban
development schemes must also get priority.

More funds must be allocated to Bharat Nirman Programme, rural road construction and rural housing schemes. Poor
people must get land for constructing their own dwelling units and the Government must come forward to acquire land and
distribute it to the needy.

It must be ensured that all the districts in the country get a Navodaya School and a Kendriya Vidyalaya. Children from
such districts which do not have these Central educational institutions must be admitted on a priority basis in the
neighbouring districts in such schools.

With these words, I conclude.

*SHRI HARIBHAU JAWALE (RAVER) : As stated in General Budget that the budget 2010-2011 is facing grave uncertainties.
The overall prices in the market for the daily needs of common man have unusual price rise. The prices of Fruits, Green
Vegetables, Food grains, cereals and essential commodities have price rise ranging from 30% to 45%.

There are injustice with the peoples of Maharashtra State and Mumbai, for no special provision has made in this budget for
them. I want to draw the Hon. House attention towards the drastic changes in the climatic conditions at my district of
Jalgaon, most of our Banana and other predominant crops has destroyed and on the other hands because of the hike in the
prices farmers are in frustrated position. The lower and middle income group of families are being harassed by the Credit
Societies, the other major problems common man are facing in the state of Maharashtra. Because of the wrong adoption of
the policy for issuing the licenses for such societies without evaluating the credentials of the promoters and no proper
monitoring system has been adopted by the State Government, societies are landed in very bad situation and not able to
recover the amount lends to the borrowers. I had personally requested several time during my tenure as a member of
Parliament to intervene through Central Ministry to at least minimize the situation of these societies but no positive
approach has been initiated either from the Finance Ministry nor from Our Hon. Prime Minister. In this budget Government
had failed to provide any assistance to such societies in the State of Maharashtra. Even no comments on this was made or
discussed in the budget. I strongly recommend through Hon. House to at least provide some sort of First Aid scheme or
package to resolve the liquidity problems for these societies.



Hon. Finance Minister has announced in their last budget that the Agricultural Development will be taken on top priority but
no such agricultural infrastructure development was observed. During my last budget speech I had requested to make
some provision for the Agricultural Road Development and to bring these roads under the purview of planning so that it can
be considered for the budget provisions. On one side government is talking about strengthening the Food security and on
the other side no provision has been discussed about for provision of good and enough approach for the farmers. I request
Hon. Finance Minister to reserve some funds to initialize these ktai ke raste and to provide separate head for these for
boosting the youth farmers for developing the agricultural field work. Because of this farmers can save at least some money
out of the expenses incurred on local handling. As mentioned in this budget the strategic aims to impetus to development
of food processing sectors five more food parks has to be set up in this year. Jalgaon District contributes the largest
growers and suppliers of the total consumption of Banana to the country one such Mega Banana Food Park to be
established at this place to promote the new generation youth farmers coming up in the field of agriculture.

To enhance the agricultural products irrigation system plays very vital roll Government's budgetary allocation towards
financing towards irrigation has been far from satisfactory. In the State of Maharashtra in particular in Jalgaon District
there are many projects which are pending for fund allocation. I request to send Central Government's team to observe &
take review of the status of pending projects and the provision for the required fund has to be allocated.

The second and important demand is for making the availability of Seeds & Fertilizers with the reasonable prices. I want to
bring to kind notice of the Hon. House there are many of the seeds cultivator coming up in the field of Genetically Modified
seeds development where there is no Guidelines has been established. I request to establish the Guidelines to strictly
control the fake market in the seeds and to provide sufficient quantity of subsidized fertilizers.

As in the market prices of sugar has been increased for more than double the rate as compare to last year but on the same
time sugar industries are not getting benefit of these increased prices and in turn no cash rise in the hands of farmers, the
main cultivators of the sugar. At the same time government has increased the quota of levy sugar from 10% last year to
20% this year. How this will support to farmers? There are many export subsidy claim pending with Government. I request
Hon. Minister to please expedite the timely disbursements of these claims.

Maharashtra State are facing very crucial problem of security. The Police Department personnel has to be trained for the
new techniques and will have to be assured for the latest technology developed weapons and ammunitions.

In the filed of education Government is lacking for providing and extending the higher education facilities. For the Medical
students there are only few seats available for Post Graduation purposes. Looking at the higher rate of population growing
in our country in the field of Professional studies new openings has to be established to accommodate more students for
Post Graduation Studies in various Medical field.

In the health programme announced through Rashtriya Swasthya Bima Yojana the benefit for the BPL card holders and
their families are not properly extended, as there is no proper identification of the BPL card holders hence the real BPL
families are surviving for not being covered under this scheme. So I request to identify the BPL families through the State
Ministry and issue them the smart Card to avail the benefit under RSBY scheme.

All the self-employed professionals, Businessman, Industrialists and traders in various field have anxiously waiting for the
budget, as they have thought in mind for the provision of simple and straightness in the filling of the various Tax Returns.
Day by day the complicated system has been introduced by the Government. For example VAT tax audit has introduced, in
the initial stage it was very simple but recently some new format has been established which are puzzling at traders to fill
the form and run after to complete the formalities hampering the time from business activity. All of them are in the mind
that the limit of the audit will going to be increased and they will be exempted from the audit procedure which is very costly
for them. I request Hon. Finance Minister to increase the exemption Audit limit at least to 1 crore.

In railway the definition of Senior Citizen is at the age of 60 years but for Income Tax the same is considered at the age of
65 years. Railway Ministry and Finance Ministry are the part of Central Government then why there is different
interpretation? I request Hon. Finance Minister to change the definitions of Senior Citizen in the eyes of Income Tax
department as it is there in Railway Department.

With the recent elections for the House of Parliament the new areas has been defined in the delimitation based on the
number of voters. For every Member of Parliament the area of the constituency is increased though some part was deleted.
As look at it for every Member he has to look after at least 6-8 constituencies of the legislative assembly. Even many of the
constituency the parts of two districts are covered. As per the recent high rising inclination of graph for the prices almost in



every commodities the development fund provision is very short. The Member can not honour real justice for the
development of the constituency, hence I request Hon. House to enhance the limit of MPLAD at least 6 crore as against the
provision of 2 crore.

Hence I request through Hon. Speaker and through Hon. Finance Minister to provide the following demands in this budget.

To provide separate head for Agricultural Field approach roads (katai ke raste) and reserve funds in the initial stages
for the fruit growing agricultural lands.

To provide the funds to complete the pending projects in the filed of irrigation on top priority.

To enhance the funds for higher professional education to increased intake capacity of Post Graduation Medical Seats
in various discipline.

1.  To establish the guidelines for Genetically Modified Seeds and observe strict control on it which is affecting the
human body very rapidly.

To reduce the compliances burden on small taxpayers the audit account exemption be increased from 40 lakh instead
of 60 lakh and in case of professionals from 10 lakh to 25 lakh instead of 15 lakhs as provided in this budget.

Actually for common man the basic exemption limit of the tax should be at least 2 lakh with the exemption limit of 2
lakh on tax savings as against the specified limits suggested for 1.60 and 1.20 lakh in the current budget. As now a
days saving on account of insurance playing vital roll which is necessary also in the fast and unsecured life style and
the funds so generated can be utilized for the infrastructure development.

To enhance the limit of MPLAD from 2 crore to 6 crore specially in the rural area constituency.
To carry out special drive to bring new BPL families under the benefits of Rashtriya Swasthay Bima Yojana.

To establish Mega Banana Food Park in Jalgaon District, the largest producers and suppliers of Banana to the
country.

To provide special package for the Credit Societies in the state of Maharashtra.
To make special provision for up gradation of Security and Police force.

To amend the definition of Senior Citizen at the age of 60 years and allow the exemptions in Income Tax rates
applicable accordingly.
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SHRI KALYAN BANERJEE (SREERAMPUR): Hon. Chairperson, I must thank you for giving me a chance to speak. I heard the
speech of the hon. Member, Shri Yashwant Sinha, yesterday.

Before entering into my main speech, I have some queries to put to the hon. Member, Shri Yashwant Sinha. When he was
the Finance Minister under the leadership of Shri Chandra Shekhar Ji, he deposited the gold in the World Bank. What is the
position today? The present Finance Minister is purchasing the gold from the World Bank.

Today, much criticism is there with regard to the Public Distribution System. As far as the Public Distribution System is
concerned, under the Essential Commodities Act, all powers have been delegated to the State Governments. All Statutory
Control Orders are being engrafted by the State Governments. De-hoarding was the main subject of discussion yesterday.
This de-hoarding has to be effected by the State Governments. If a State Government does not effect de-hoarding, in that
case it is impossible to carry out the Public Distribution System itself. If there is an effective Public Distribution System, it
automatically carries, and it automatically generates the scope of employment. If the Public Distribution System is
effectively done, people of this country get their due essential commodities.

Hon. Chairperson, in our State, under the Public Distribution System in the list of BPL beneficiaries the names are not of the
poor people, but the names of the persons belonging to the Party Cadres are there in the BPL list. Under the name of the
Public Distribution System, the food material and other things are being given only to the Party Cadres. Poor people do not
get any advantage on Public Distribution System and the System has been totally paralysed in the State of West Bengal.
Whose fault it is?

The rural development schemes which are there have to be implemented through State Governments. In our State, even if
there is a scheme or even a proposal has been made by an hon. Member of Parliament, because of a different Ruling Party
in the State, there is no acceptability of the scheme which is proposed. There is nothing to take care of that. This is about
the rural development itself which is there.

Fiscal deficit as a percentage of GDP has narrowed down to 6.9 per cent, including oil and fertilizer bonds in the current
year in comparison to GDP which was 7.8 per cent. Now, the projected figure is shown as 5.5 per cent. We must say that
the hike in Customs Duty of petrol and diesel to 7.5 per cent and increase Central Excise Duty on non-branded petrol and
diesel by Re.1 per litre has got enormous problems in the daily life of people. The price hike affects almost in every sphere
of life. The petrol becomes costlier by Rs.2.83 more a litre and diesel by Rs. 2.66 more a litre in Kolkata itself.

Although the Budget has not been passed, I do not understand why the increase of price has been effected with effect from
the night of 26t February in the entire country.

I would like to request the hon. Finance Minister to reconsider imposition of the Central Excise Duty on the price of petrol
and diesel products. Imposition of service tax on the Railways is not appreciated from my end. It would tremendously have
the effect of rise in prices of essential commaodities. I would make a request to the hon. Finance Minister that there must
be reconsideration and withdrawal of the service tax from the Railways.

Today in respect of agriculture sector, something has been said. I would like to point out just one thing that during the six
years from 1998 to 2004, there was an incentive given to farmers which was increased from 10 per cent to 60 per cent.
Today, in the last five years, this increase is 450 per cent to 500 per cent. One must appreciate the flow of agricultural
credit in our country itself. As against the target of Rs. 2,80,000 crore (provisional) for agricultural credit in 2008-09, the
banking system disbursed credit of Rs.2,92,437 crore to the agricultural sector thereby exceeding the target by around four
per cent. Commercial banks and regional rural ranks (RRBs) together extended credit to 81.02 lakh new farmers during
2008-09. In addition to this, cooperative banks provided loans to 13.88 lakh new farmers during the period, thus taking the
total number of farmers financed by the banking system to 94.90 lakh.

I would request the hon. Finance Minister, which I do not find in the Budget itself, that there is any serious thought in
respect of education of the children of minorities, the Scheduled Castes, and the Scheduled Tribes up to the age of 18
years. There must be social service; there must be amenities given to the women who are in the weaker section, minorities
who are in the weaker section, Scheduled Castes who are in the weaker section, and Scheduled Tribes who are in the
weaker section. With great respect to the hon. Finance Minister, I do not find in his speech itself that there is any special
provision for the purpose of minorities, for the purpose of the Scheduled Castes and the Scheduled Tribes. I do not find
anything from the speech itself of the hon. Finance Minister, with great respect to him, that in our country we cannot forget
about the minority institutions or madrasas. As far as any help, any financial assistance to them is concerned, I have not



seen if any provisional arrangement has been made to that extent. Today, there is unemployment, there is a crisis. There
must be some arrangement. Some heavy industries have to be set up by the Central Government itself. It should not be
dependent only on the private sector.

I would like to highlight that one of the things which has a great help to the middle class people is the tax benefits given.
So far as the middle class people are concerned, the income tax has been brought down to a great extent. Up to Rs. 3 lakh
or below, there is no additional tax. Up to Rs. 4 lakh, now there is a decrease in tax of Rs. 10,300. Up to Rs. 5 lakh, there is
a decrease in tax of Rs. 20,600. Up to Rs.6 lakh, there is a decrease in tax of Rs. 30,900. Up to Rs. 7 lakh, there is a
decrease in tax of Rs. 41,200. Up to Rs. 8 lakh, there is a decrease in tax of Rs. 51,500. The statistics show today that by
reason of decrease in the tax, 73 per cent serving employees, those who are in the employment, are getting the benefit of
the decrease in tax. The middle class people are also getting the benefit of the decrease in tax. There is a chance, when
these monies are saved, in the market itself the monies will come and there will be increase in production. We are having a
great hope that there would be a scope for employment generation in the near future by reason of the decrease of the tax
slab up to Rs. 8 lakh. There are certain portions showing remarkable allocations.

If I do not say about that, then I will not be discharging my duties. One of the remarkable allocations is one per cent
interest subsidy for housing costs up to Rs.20 lakh. It gives benefit to the persons who need to construct a house. It gives
a real incentive from lower income group to middle income group.

As far as agricultural labourers are concerned, there are so many debates and so many things. Since yesterday it has been
said from Opposition that this Budget has not been for the farmers. Farm loan repayment has been eased by six months,

that is, 30t" June, 2010. It is a great help to the farmers.

The allocation to Defence has also been increased. That is also an important part, so far as our country is concerned. The
allocation has been increased up to Rs. 1,47,344 crore.

One of the important things is that there has been a hike in the allocation for women and child development. It has been
hiked by 80 per cent. We appreciate this thinking about women and child, which is required in our country.

Another important part is this. Many things have been said about rural development. I have pointed it out earlier. So far as
rural development scheme is concerned, if it is not implemented, then the fault rests with the State Government. Today,
water projects are coming up. We are giving our plans for the water projects but the State Government is not approving
them. People are interested to give their land for the purpose of setting up of the Primary Health Centre or for the water
project. It is unfortunate that in our State the State Government is not giving its consent for the purpose of setting up of
the water project or the Primary Health Centre in rural villages, which is a part of our rural development programmes. This
time, a sum of Rs. 66,100 crore has been allocted for rural development.

There has been a proposal to set up a Coal Regulatory Authority, which is one of the remarkable things, and I appreciate
that. One of the important parts is that this time allocation to power sector has been more than doubled, and it is Rs.5,130
crore. Today, the Power Regulatory Commission is identifying the cost of electricity. It has gone up to a great extent. It
needs now a reconsideration of the statute itself. Whatever money the power generating agency is spending, it comes
ultimately to the consumer. The power regulatory system is not giving the result.

In paragraph 111 of the hon. Finance Minister's Budget speech, there has been a mention about strengthening of alternate
dispute mechanisms — National Mission for Delivery of Justice and Legal Reforms. Madam, with great respect, I would like
to say that this has not achieved any result in our country. What is this alternate dispute forum? When the Tribunal judges
sit; they go at 12 noon and come back at 3.30. The retired persons are appointed there. What is their accountability? There
is no accountability. Rather I would propose to the extent to think over this. You increase the strength of judges in the High
Courts and in the Supreme Court but please do not think about this alternative dispute mechanism, which is not giving any
result to us. It may give result to the Government itself and whoever is there in the Government enjoy the same. Justice
has become delayed. Maybe the Government is benefited but the litigant is not benefited. Again I would like to say is about
setting up of the Circuit Bench of the Supreme Court all over the country. It has become very costly; today every litigation
goes up to the Supreme Court in Delhi. All the litigations have become prestigious. How can the poor people come to Delhi
from their place? As far as litigation is concerned, Delhi has become very costly. Madam, I would request the Government,
through you, to think about setting up of the Circuit Benches of the Supreme Court all over the country.

With these words, I would like to extend my thanks to the hon. Chairperson.
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*DR. G. VIVEKANAND (PEDDAPALLY) : The budget presented by our Hon. Finance Minister Shri Pranab Mukherjee is
extraordinary, very thoughtful and an apt one for the current state of our economy. I consider this as a second 'sixer' after
the previous years' wonderful budget.

This has been nothing new for our Congress Government. Right from 1991 we have show the path to all the parties in this
country. Since 1991 while trying to deepen the Indian markets, the government have explored international markets and
integrated the Indian economy into the world economy through its liberalization/globalization policies.

All developed economies have been battling recessionary pressures and low growth during the last 2 years. Due to the
steps taken in the previous budget by our Government represented by our beloved Finance Minister, we could weather the
crises which other countries have gone through and posted a very healthy growth of 7.2% for 2009-2010 as per the
advanced estimates. This growth was achieved despite failed South-West monsoon which resulted in negative growth in
agriculture. I wonder what would have been the momentum in the country had we not been unfortunate with the monsoon
and the floods in some state. It speaks volumes of the excellent manner in which our government has been managing our
economy. The international scenario is also showing signs of improvement. Most economies are likely to come out of
negative growth and post marginally positive rates in 2010. As per the IMF estimates of Jan 26, 2010 the following are the
estimates of percentage of growth of GDP.

Country 2009 2010
us -2.5 2.7
UK -4.8 1.3
Euro Area -3.9 1.0
Japan -5.3 1.7
China 8.7 10.
India 5.6 7.7
World -0.8 3.9

As can be seen above, India posted one of the highest growth rates in both the years due to the effective measures taken
by our Government and the resilience of our economy. The improvement in international scenario is good news for us. This
should spur growth further by higher exports. If may not be out of context to state that our Current Account Deficit
continued to remain stable between 2.2% to 2.5% between 2008 and 2010 (as per IMF estimates) despite the turbulences
the world economies have undergone. In a world of low growth, India is one of the two large economies which not only
withstood the storms of recession, but is emerging stronger in the next five years.

The industrial production which slowed down during the IInd half of 2008-2009, exhibited strong recovery during 2009-2010
especially from June, 2009. The Index of Industrial Production (IIP) posted double digit growth during August, October and
November 2009 suggesting acceleration in the recovery process. During April to November, 2009 the industrial growth was
at 7.6% significantly higher than the 4.1% during corresponding period of the previous year.

As I see it, the only major concern is the food inflation which was exacerbated by the bleak monsoon and floods in some
states. The agricultural production during 2008-2009 was 233.9 million tones of good grains and 28.2 million tones of oil
seeds and the target set for 2009-2010 was 239 million tones and 31.6 million tones respectively. However, the actual
Kharif production is estimated to be less by 15.9% which works out to 23 million tonnes due to the deficient south-west
monsoon and the floods. The south-West monsoon was deficient by 23% and is the weakest in 2009 since 1972. However,
the South-East monsoon is estimated to be 8% above normal. Hence, the rabi production is expected to be higher by about
10 million tonees taking the overall deficit to 13 million tonnes. The procurement of foodgrains of rice and wheat for 2009-
2010 upto January 10 was higher by 7 million tones (50.7 million as against 43.7 last year). The total stock of foodgrains
with FCI and other Government agencies reached a peak of 54.8 million tonnes as on June 1, 2009. Since then, the stocks
declined on account of increased off-take reducing the stocks as on January 1, 2010 to 47.7 million tonnes. The Government
had even allocated 1.5 million tones of wheat and 0.5 million tonnes of rice for sale through the open market for the period



October to December, 2009 keeping in view the sustained pressure of inflation in food articles. Additional adhoc allocations
of 1.1 million tones of rice and 2.5 million tones of wheat have been made for the Target Public distribution system for the
period January-Feburary, 2010. As can be seen, South-west monsoon was the main villain in food management. Buffer
stocks of foodgrains have reached an all time high indicating the firm resolve of the Government to support the poor and
needy in this hour of crisis.

However, the steps our Government has been taking like the exemption of service tax on transport of food items provided
in budget, the food security bill and effective coordination with the states will ensure deacceleration of food inflation in the
coming months. The price index of food grains (cereals+pulse) have remained more or less static between October 2009 of
270 points to December 2009 of 280 points. Same is the case with edible oils. The index for oils was actually higher at
188.1 points in 2008-2009 which came down to 175.1 points in October, 2009 and remained at 179.9 points in December,

2009. For the week ended February 20th, the food price index actually came down by 0.4% over the previous week with
softening of prices of all key items like cereals, vegetables, fruits. This clearly shows that the food inflation is likely to come
down steadily over the next few months on sequential basis though we will see high percentage of y-o-y inflation for
sometime due to the low base effect of corresponding period of last year. I am sure with the steps taken in the budget to
increase supply substantially (which I shall deal with later in my speech) and a good winter crop which will be known in
April coupled with a hopefully good monsoon, we will soon see single digit inflation in food items.

All other factors like growth in manufacturing (which touched a high of 18.5% in December 2009), Signs of turn around in
merchandise exports (with a positive growth in November and December after a decline for 12 consecutive months) steady
FDI inflows (USD 20.9 bn during April-Dec 2009 as against USD 21.1 bn for same period last year) are quite positive. We
have already seen the increasing flow of private and foreign investment which I am sure will help us drive our growth levels
to above 9%. FII's (net) increased from USD (-) 12.2 bn in April-January, 2009 to a positive USD 24.1 bn for the period
April-January, 2010. ADR's, GDR's, NRI deposits also showed improvement of about USD 3 bn over the previous year. The
forex resrves which fell from USD 310 bn in March 2008 to USD 251 bin in March 2009 (a fall of USD 60 bn) have risen by
USD 34 bn to USD 285 bn by Jan 2010 thereby improving the stability of our external account.

From a situation where we were forced to mortgage Gold in 1991, we have in this year purchased 200 MT of gold from IMF
on November 3, 2009 which is not only a matter of pride but also improves the healthy balance in our forex resrves.

Our External Debit increased by USD 18.2 bn to USD 242.8 bn in Sep 09 over March 09 representing 8.1%. Out of this
increase, USD 8.3 bn represents valuation effect of depreciation of USD against major currencies. Out of the above total
increase of external debt, long term debt increased by 10.6% in Sept, 2009 over March, 2009 level, while the short term
debt declined by 2.3% which is a very favourable situation. The ratio of short term debts to total debt declined to 17.5 as
at end September, 2009 from 19.3% in March, 2009. The ration of short term debt to forex reserves also declined to 15.1%
from 17.2% which shows the comfort in meeting the obligations. The overall debt service also improved to 4.9% from
3.7%. Thus, the balance of payments position remained comfortable to modest current account deficit, buoyant capital
inflows and net accretion to forex reserves. The prices of crude oil which went upto USD 140/bl during April, 2008, dipped
to a low of USD 40/bl in Jan 09 and have stabilized around USD 70/bl currently. This had the beneficial impact on our POL
imports which declined by 34.5% (to USD 50 bn from 76 bn) during April to November, 2009 over the previous year
compared to decline in Non-POL imports of 23.9% (to USD 120 bn from 158 bn) and total imports of 27.4% (to USD 170 bn
from 234 bn). This coupled with the fact that merchandise exports turned positive in November, 2009 after a decline for 12
consecutive months and moderation in the pace of decline in imports (the decline in November, 2009 being 2.6% over the
same period last year) provides credibility to our claim of double digit GDP growth soon. The Hon'ble Finance Minister
showed his vision in identifying the 3 major challenges namely 'reverting to a high GDP growth path of 9%, making this
growth more inclusive by improving the rural and social infrastructure, and removing the weaknesses in our public delivery
systems' facing our economy now. The Finance Minister has rightly described the changing role of the Government from
that of a 'giver' to an 'enabler'.

The ability of our Governemnt in shifting gears and direction depending upon the circumstances and opportunities from time
to time is already widely known and respected in the whole world.

I would like to briefly highlight the strategic and growth oriented initiatives taken in this budget:

Fiscal consolidation : No country can allow its fiscal balance to go out of hand and still survive in the long term. Last
year, significant fiscal stimulus was rightly provided and correctly targeted in the right directions to meet the requirement.
Now that those efforts have yielded results, it is time to return to the path of fiscal consolidation. Also despite the
measures taken last year the fiscal deficit had reduced from 7.8% in 2008-2009 to 6% in 2009-2010 as per the advanced
estimates. The fact that no fertilizer of oil bonds have been issued in 2009-2010 is quite encouraging. The target of fiscal



deficit of 5.5% this year and progressively reducing it to 4.8% and 4.1% by 2011-2012 and 2012-2013 shows that we have
not forgotten the goals set by ourselves in the past. This is all the more healthy considering the fact that our current
account deficit remained static at around 2.5% (IIMF estimates).

Tax Reforms : Lot of effort was already put in and arrangements are being made for the launch of the Direct Tax code
and the GST. The decision to implement both these by April 2011 with due care and total preparation is laudable. This will,
I am sure transform our economy by imparting simplicity, transparency, equity and tax buoyancy. So also, the Companies'
bill 2009 which replaces the Companies' Act, 1956 will ensure better Governance of our Corporate Sector.

Agriculture : The role of this sector cannot overemphasized. it is one sector which is lagging and unfortunately bruised by
bad monsoons and floods. This has also led to increase in food inflation. The 4-pronged strategy of agricultural production,
reduction in wastage of produce, credit support to farmers and thrust to food processing sector are the result of
considerable research and study.

Provision of Rs. 400 crore for the extension of green revolution in the eastern region, provision of Rs. 300 crore for
organizing 60,000 'pulse and oil seed villages', integrated intervention of water harvesting, watershed management and soil
health as part of the Rashtriya Krishi Vikas Yojana are expected to set the direction for increasing agricultural production
and reduction in food inflation.

Wastage of grain procured due to shortage of storage capacity is proposed to be reduced by hiring private godowns for a
guaranteed period of 7 years. There are also wastages in the supply chain. Opening up of retail trade is expected to plug
these wastages and also reduce the difference between farm gate prices, wholesale prices and retail prices. These steps
are expected to reduce wastage which will also help increase the grains available for consumption and reduce food
inflation.

The extension of period of repayment of loan by farmers from Dec, 2009 to June, 2010 will give a reprieve to farmers who
are affected by bad monsoons and floods. The increase in interest subvention for timely repayment of loans by farmers
from 1% to 2% will motivate the farmers to work hard and repay the loans on time. This will help the government in
providing fresh loans which help increase the food production.

Food Processing has been given a much awaited thrust. The Government has decided to add 5 mega food park projects to
the existing 10. External commercial borrowings are being made available for cold storage including farm-level pre-cooling,
preservation or storage of agricultural and allied produce, marine products and meat by making changes in the defintion of
infrastructure under the ECB guidelines. This will ensure better storage and also value addition in the farm sector.
Significant investments in this sector will help reduce the food shortage in the country and reduce food inflation. I urge the
Finance Minister to make higher allocations for capital expenditure in the agriculture sector especially for agricultural
production.

Infrastructure : The initiatives taken in the last budget are yielding results. It is heartening to note that those initiatives
are being continued with enhanced outlays. The performance of the India Infrastructure Finance Company Ltd. (IIFCL) in
providing finance to infrastructure projects is encouraging. Its disbursement are estimated at Rs. 9000 crores by March
2010 and 20,000 crore by March 2011. However, the significant initiative this time are in the energy sector and rightly so.
Plans for induction of super critical technology in power plants of NTPC, doubling of allocation for power sector from Rs.
2230 crore to Rs. 5130 crore in 2010-2011, introduction of a competitive bidding process for allocation of coal blocks,
setting up of a coal regulatory authority etc. will definitely improve transparency in operations and reduce the cost of
generation of power purchased by distribution utilities. The vision to establish India as a global leader in solar energy is one
of the highlights of the initiatives in the energy sector. The strategy can be further extended to position India as the Solar
energy Capital of the World. Allocation for the New and Renewable energy Ministry has been increased by 61% from Rs.
620 crores to Rs. 1000 crores in 2010-2011 to meet the ultimate target of 20,000 MW of solar power by 2022 as part of the
Jawaharlal Nehru National solar mission. This will ensure that our country reduces carbon emission, generate clean energy
and contribute to climate change. We need to take care of our living conditions and our environment and ensure reduction
of pollution. This should be so irrespective of any international protocols are there or not since it is in our interest as a
developing economy with large industrialization needs. Hence, the initiatives for setting up of a Clean energy Fund for
research in clean energy technologies, the allocation for solar power (1000 crores), Effluent treatment plants for tirupur



(Rs. 200 crores), Special golden jubilee package for Goa (Rs. 200 crores) for beaches, enhancement of allocation for
National Ganga river Basin authority (Rs. 250 crores) are significant investments in the right direction to protect our lives
and health.

Social and rural infrastructure : This forms the main basis of our strategy of inclusive development. Our Government has
already taken a lot of initiatives in these areas in the past. The very fact that an allocation of 37% of total plan is made for
social sector spending and another 25% of the total plan is made for rural infrastructure (totaling to 62% of plan) speaks
amply about our intent and action for social inclusion. Of these education, health and water are close to my heart and I am
happy to note that following initiatives in these areas. I have also been doing significant work in these areas in my
constituency during the last few years.

The right of Children to Free and Compulsory Education Act, 2009 gives a legal right for children in the age group of 6 to 14
to good quality education. The allocation for education has been stepped up from Rs. 26,800 crores to Rs, 31,036 crores in
2010-2011 in addition to states access to Rs. 3,675 crores for elementary education through the 13th Finance Commission
grants. These measures will make our country fully literate in the near future. The allocation for health is increased from
Rs. 19,534 crores to Rs. 22,300 crores in 2010-2011. Availability of water is an issue which has to be addressed by the
states and I plan to make all out efforts to provide ample drinking water in my constituency during my tenure. I also appeal
to all my fellow parliamentarians to make all out efforts in this area in their respective constituencies since unless all of us
join in and put in our effort this cannot happen by just the Central government's budget and other policy initiatives alone.
the target of credit flow to agriculture has been increased from Rs. 3,25,000 crores. to Rs. 3,75,000 crores in 2010-2011
which speaks of the commitment of the government to and the importance accorded to agriculture.

The NREGA scheme has covered more than 4.5 core households in the last 4 years. the total number of houses targeted
and sanctioned during 2009-2010 under Indira Awaas Yojana are 40.52 lacs and 38.27 lacs respectively out of which 22.56
lacs have been completed upto Feb 2010. The allocation to NREGA of Rs. 40,100 crores (last year 39,100 crores) and to
Bharat Nirman of Rs. 48,000 crores will help consolidate the gains achieved last year and deepen and improve the same in
the current year. However, there are complaints that this scheme is not reaching all the panchayats and areas. Hence, I
suggest that all MP's are given authority upto Rs. 1 crore under the scheme so that they can identify those areas which are
not covered and ensure it is balanced. I also welcome the initiative to conduct a social audit of the expenditure on NREGA
in certain districts. Different groups of experts may be constituted both to showcase the scheme and also to benefit from
their expertise.

I am immensely pleasantly surprised to note that the Micro, small and medium enterprises contribute to 45% of the
manufactured output and 40% of our exports. Therefore this is a very important area to be concentrated upon since this
also employs 6 crore people through 2.6 crore enterprise. The increase in allocation from Rs. 1,794 crore to Rs. 2,400
crores in 2010-2011 though is good, a much higher allocation and thrust in my view, would have addressed growth, export
and employment better. The setting up of National Security fund for unorganized sector workers with an initial allocation of
Rs. 1,000 crores and providing a pension scheme for these workers of Rs. 1000 each by the government ( who join with a
minimum contribution of Rs.1000 and maximum of Rs. 12000 in a year) with an allocation of Rs. 100 crores for 2010-2011
are laudable. The enhancement of outlay for Women and Child Development by 50% speaks of our government's
commitment to the Welfare of Women and children. Another major allocation is the increase by 80% to Rs. 4,500 crores for
the Ministry of Social Justice and Empowerment which covers the Schedules Castes, Tribes, other Backward Classes,
Persons with Disabilities etc.

Our government believes in transparency and accountability in all walks of life. This is amply proved by the setting up of
Financial Sector Legislative Reforms commission, Administrative Reforms commission, Unique Identification Authority of
India, Technology Advisory Group for Unique Projects and Independent Evaluation Office. I have a submission to make in
this context. Our Government set up the Unique Identification authority with an extremely laudable purpose of issuing ID
cards to all our people especially people to whom subsidies and support are targeted. This is expected to ensure that the
Government is able to transfer the subsidies to the beneficiaries directly to their bank account from the Central exchequer.
As we all know, as per some studies and surveys, the leakages in the past through of subsidies ranges from 30 to 40%. In
a country like ours where subsidies are huge (rightly so in a large and developing economy like ours where there are many
people below the poverty line and their welfare is our responsibility) this level of leakage is substantial. If this can be
saved, we can get one year subsidy bill free for every three years of subsidy bills. The performance of the UID is expected
to play a crucial role in achieving this very important cause. Hence, I felt that a much higher allocation to the UID project
than Rs. 1900 crores made in this budget would have been a good idea. I am sure the Finance Minister and the



Government under the leadership of Madam Soniaji and Shri Manmohanji are looking into providing the necessary
infrastructure and adequate number of professionals to this project so that this can be implemented expeditiously. I think
the objective of selecting a professional of the caliber of Shri Nandan Nilakeni is to ensure that this is implemented the way
any project is implemented in the private sector. It may be good idea to have a time frame for completing this project, say
2 to 3 years. I request the Hon. Finance Minister to kindly look into this humble suggestion of mine so that his laudable
purpose of sociality inclusive high growth of the economy with low deficits becomes a reality sooner than expected.

Symbol for our currency : Formalizing a symbol for the Indian rupee on par with the USD, EURO, Pound Sterling,
Yen etc. will be a matter of our National Pride and an important factor commensurate with the size and growth of our
economy and our rightful place in economies of the world. The government has supported the corporate sector with
reduction of surcharge on corporate tax from 10% to 7.5%. The middle class has also been supported by substantial
revision of the income tax slabs which will result in @ maximum benefit of about Rs. 51,500 per annum upto an income level
of Rs. 8 lakhs which will benefit the large middle class of our country.

There is an urgent need to set up a National Water Commission to accelerate the programmes on water resources and also
to protect the rights of every citizen to access safe drinking water.

Due to the initiatives taken during the last many years and removing bottlenecks, the manufacturing and the service
sectors have reached high growth levels and have been handsomely contributing to the overall GDP. Now the enhanced
focus of the government on agriculture, rural infrastructure and social infrastructure will ensure balanced growth, inclusive
growth and high growth to double digits a reality very shortly.

India's youth and the Leadership of Shri Rahul Gandhiji: India is blessed with a huge young population. One of the key
advantages India has is its vast youth who will how be able to get quality education and other vocational skills due to the
various initiatives of our Government in the last few years, this year's budget included. The elderly statesman and
economists of our country are providing the right direction. But, as we all know the young will listen better and get
motivated better by their peers than the elderly. Our Leaders of the Youth Shri Rahul Gandhiji is meeting this objective
excellently. He is a man of great intellect, integrity and hard work and is a Wise Man who can play the role of a wonderful
bridge between the elderly and the young and ensure that the policies are rightly implemented. Unless, the youth joins in
the movement, no government especially in a country like India can achieve successful implementation of its policies. The
extensive work that our beloved leader Shri Rahulji's is doing in uniting the youth from every nook and corner of the
country, inspiring them and motivating them and involving them in the developmental process of this country is laudable.
He is a role model for me and all young people like me. In him we see a visionary succession in the leadership of this
country in the future. The least we can do is to applaud him for the efforts that he is making for the inclusive development
of our wonderful country.

In the backward region of Telangana, Krishna and Godavari rivers flow 70% of their terrain in Telangana. However, due to
improper planning and proper projects on these rivers in Telangana, the water consumed is disproportionately lower at
22%. Pranahita Chevella a project envisaged by my father Shri G. Venkataswamy who is a 7 time member of this August
House would ensure that the barren lands of Telangana upto about 17 lacs acres can be irrigated by this project. I request
that this project be declared a national project so that the barren lands of Telangana can be irrigated through this project.

Under the dynamic leadership of Madam Sonia Gandhiji, Prime Minister ManmohanJi and Shri Rahulji supported by a number
of highly knowledgeable, committed and patriotic leaders and the vast pool of economists, I have a no doubt that the
country is on the doorstep of a glorious future. I once again congratulate the Honourable Finance Minister for seizing the
available opportunity and presenting such a wonderful and apt budget.
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DR. THOKCHOM MEINYA (INNER MANIPUR): Madam Chairperson, I rise to participate in the General Discussion on the

Union Budget (General) for the year 2010-11, as presented by the hon. Finance Minister on the 26" of February. I
wholeheartedly support the Budget.

At the outset, I would like to state that the Budget on the whole is a good Budget. Despite various difficulties on hand, the
Finance Minister has come out with flying colours in this year's Budget exercise. I offer my sincere congratulations to the
Finance Minister, the UPA Chairperson, and the hon. Prime Minister, under whose guidance such a good thing is happening.
For a country of this size and population, enormous efforts are needed. I would like to say that the present UPA
Government is just doing that.

16.02 hrs.
(Shri Francisco Cosme Sardinha in the Chair)

Hon. Chairperson, our Finance Minister deserves kudos for his down to earth and a very frank approach while presenting
this year's Budget. Why I say so is because he tries to formulate the Budget by maintaining a very clear-cut concept of
continuity. The three challenges, and the medium term perspective that he had outlined in his last Budget Speech is shown
their relevance till today. That is, "(1) to quickly revert to the high GDP growth path of nine per cent and then to find the
means to cross the double-digit growth barrier; (2) to harness economic growth to consolidate our recent gains in making
development more inclusive, and more thrust to the development of infrastructure in rural areas; and (3) to remove the
bottleneck in public delivery mechanism relating to the weakness in Government systems, structures and institutions at
different levels of governance."



Sir, the Finance Minister talks of an enabling Government, which is very good. Now, we have to look at the structure and
the functioning of our Constitution. In such a great country like ours, unity in diversity is the reality. Nobody would deny the
fact that the role of the Union Government and respective State Governments are equally important in dealing with the
manifold issues of the country as a whole, like the case of price rise of essential commodities, internal security of the
country, insurgency movement, naxalite activities, Maoist activities, repeal of the Armed Forces Special Powers Act,
terrorism, climate change and international border issues. On all these issues, the Government would, in my humble
opinion, require developing a mechanism of creating awareness among the masses. To make the awareness programme
very successful, masses should be properly educated.

The right of children to Free and Compulsory Education Act, 2009 is one such instrument towards achieving this goal. The
country is very rich in human resource and the proper development of this resource, I repeat, the development of human
resource is a real key to general awareness programme. I do welcome the proposal of the Union Finance Minister to
increase the Plan allocation of school education from Rs.26,800 crore in 2009-10 to Rs.31,086 crore in 2010-11 and also the
State's access to Rs.3,675 crore for elementary education under the Thirteenth Finance Commission grant of 2010-11.
However, I would like to request the Finance Minister to consider providing more funds for education in terms of the higher,

technical and elementary education. More money can be earmarked for research and development in the field of basic
sciences, which is the paradise of our ancient scientists. This will go a long way to sustain our otherwise well-established
traditions of scientific values and scientific temperament.

The issues of climate change, energy security of the country, fight superstitions etc., can very well be addressed to. Let us
work towards allocating a minimum of six per cent GDP for education.

Funds allocated for rural areas are no doubt good, but still...(Interruptions)
MR. CHAIRMAN : Hon. Member, please wind up.

DR. THOKCHOM MEINYA : I will take half a minute. I would insist that more funds can be made available to this sector.
According to our Father of the Nation and I quote, "India lives in the villages." It, nevertheless is still true. Those living in
rural areas are very much marginalized in almost all aspects. To improve their lot is a service to the God. The basic
infrastructure in the rural areas is completely lacking in terms of safe drinking water, power supply, basic health care
facilities, good schools, good roads and what not. We have to do many things in these areas. It means allocation of more
funds for these areas.

Coming to the international borders, there is a very peculiar case. I come from the State of Manipur.
MR. CHAIRMAN: Kindly wind up. There are other Members also.

DR. THOKCHOM MEINYA : Manipur along with its other six sister States and one brother State Sikkim, we have a long
stretch of international border. ...(Interruptions)

MR. CHAIRMAN: Please wind up. I am going to call the next speaker.

DR. THOKCHOM MEINYA : All right. With these few words, I once again support the Budget and wish the Finance Minister
well. I think, we will all pass the Budget unanimously.

*SHRI DILIPKUMAR MANSUKHLAL GANDHI (AHMADNAGAR) : At the outset let me congratulate you for your longstanding
contribution in development of our Nation.

May I draw your kind attention to the provisions of Income Tax Act some of which are under consideration before current
Parliament Session. Following provisions may likely to cause a huge damage to a trade, commence and industry sector
which is admired as a development partners of this country. Kindly consider following suggestions for the relaxation & relief
to the common people & tax payers favourably.

1.  Section 44B- Under this provision audit is required compulsory to the turnover above Rs. 60/- lakhs. Taking into
consideration inflation in the prices since 1985 to 2010. This limit may be extended to the tune of Rs. 3 crores.

2. Section 194 H — The limit under the section may be extended to the tune of Rs. 1 Lakhs regarding payment of
commission & brokerage.

3. Section 194 D — Under this section limit of Insurance Commission is extended to the tune of Rs. 20,000/- This



limit to be extended to Rs. 2 Lakhs. Taking into the consideration existing Income Tax Slab.

4,  Tax Refund — Special arrangement may be made available to the tax payers for payment of long outstanding
refund.

5. Section 269SS&T — Cash Limit for Withdrawal & Payment may be extended to the tune of Rs. 1 Lakhs taking
into consideration the inflation.

6. Under Section 80P(4) Exemption of Co-operative Bank from payment of Income Tax — Urban Co-operative Banks
make submission to withdraw Income Tax on Urban Co-op. Banks and withdraw new Sub. sec.4 in sec 80 P so
as to resotre the general deduction which was available to co-op. banks. Depriving the sector of the cover of
Sec. 80P of Income Tax Act, 1961 is a measure likely to cause a huge damage to a sector which is admired as
peoples movement of this country.

Kindly delete the section 80 (P)(4) that was introduced by Finance Act 2006 for co-operative banks.

May I draw your attention to new provision of Service Tax to the building sector, Flat/Residential units buyer may face
trouble of additional burden of Service Tax, which should be excluded atleast for residential units.

I therefore, request your honour to kindly consider above mention issues in current parliament session favourably to provide
some relief to common tax payer of this country.
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MR. CHAIRMAN : Please wind up.
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MR. CHAIRMAN : Please wind up. You made your point. The Finance Minister has to start his reply.
...(Interruptions)
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MR. CHAIRMAN: Now, wind up, I have given you enough time. You made your point.

...(Interruptions)
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MR. CHAIRMAN: Just a minute more. Otherwise, I will put it off.
...(Interruptions)
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MR. CHAIRMAN: Anything more, you can place it on the Table.
...(Interruptions)
MR. CHAIRMAN: Nothing more should go on record.
(Interruptions) €]
MR. CHAIRMAN: Just one minute.
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MR. CHAIRMAN: He has said unparliamentary word. Erase it from the record.
...(Interruptions)
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MR. CHAIRMAN: Nothing will go on record.

(Interruptions) €/ *

MR. CHAIRMAN : You should respect the Chair. You can place your speech on the Table of the House. Nothing should go on
record.

(Interruptions) €/ *
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DR. MIRZA MEHBOOB BEG (ANANTNAG): Sir, even without microphone he is more audible than me. I cannot be so
audible....(Interruptions)

MR. CHAIRMAN: I would request the hon. Members to stick to the time.
DR. MIRZA MEHBOOB BEG : Sir, he is so audible...(Interruptions)
MR. CHAIRMAN: I will give you time.

DR. MIRZA MEHBOOB BEG : Sir, I would very quickly make a couple of suggestions. I would go straight to the State of
Jammu and Kashmir. My very capable Finance Minister, who presented the Budget, is present here and my former Finance
Minister, Shri Yashwant Sinha is also here. I would talk about the State of Jammu and Kashmir and both the experts will
agree that the State has tremendous potential so far as our economy is concerned.

The God was so kind to the State of Jammu and Kashmir that it has endowed the State with tremendous water reservoirs.
We would have been quite self-sufficient so far as generation of electricity is concerned but unfortunately way back in 1962
all waters of the State of Jammu and Kashmir were handed over to the Government of Pakistan and the State of Jammu
and Kashmir had no control over its own water resources. Even very recently the Government of Pakistan has made
objections and said that we cannot tamper with the famous international Water Treaty which deprives the State of Jammu
and Kashmir and, therefore, the entire country from exploiting tremendous power potential. So, I would request the
Government of India, the hon. Finance Minister that that is an international treaty and perhaps we cannot scrap that but
the State of Jammu and Kashmir should be compensated for the heavy loss which it is undergoing because of that Indus
Water Treaty.

We are very famous so far as horticulture or handicraft or Kashmiri carpet is concerned. We could have attracted tourists
from all over the world but unfortunately not much has been done on this front also. If the Government of India could
provide infrastructure, road connectivity, lodging and boarding, Kashmir could have been a spot which could attract not only
domestic tourists but tourists from the entire world. Unfortunately, not much has been done on this front.

I heard Shri Sinha saying that they had every right to stage a walk out. The question is, they did not even hear the Finance
Minister and staged a walk out. They should have heard as to why there was a hike in fuel prices. It was because this was
a concession given to us at a time when in the international market the fuel prices were at their peak. This has softened
now and, therefore, this concession has been withdrawn and hence there has been a hike in fuel price. I do not think that it
was actually a hike but the result of the concession being withdrawn.



When we boast that when the entire world was overtaken by recession we faced it very well, we cannot compare
ourselves with economic giants like the USA. We should compare ourselves with China. Unfortunately, China is moving
ahead. I heard the Finance Minister saying that because of the democracy we cannot move as ahead as China has but I
think there is a vast section of the society which has not been covered. There is still poverty and illiteracy. We have to
reach to the masses who are still suffering because of poverty and illiteracy and where our Budget, our economic policies
have not reached so far.

Therefore, I would request the Government of India to concentrate and to see how we can reach those poor masses who
are yet to enjoy the fruits of our democracy, our policies and our schemes.

ofl &0t Ftet (TIerE) = MUY ASIGRT, UG S FleTol BT I =1, SAD o1 F MU erovdrs ST §) 7 daet ub 8l 3sea P a2 3 dejan,
3 Aol BT SwIGT W o1l el arsar g That is about Rs.500 crore which have been provided for Ladakh by the hon. Finance
Minister in the present Budget to address the acute problem of extremely harsh climate and energy deficiency. I would
congratulate the Finance Minister and through him the UPA Government as it is for the first time that the Government has
realised the difficulties of the people of Ladakh which remains cut off from the rest of the world for more than six months in
a year with a temperature below 50 degrees. I do not accuse BJP Member because it is his ignorance. They are ignorant of
the geography of the country. They are ignorant of the people living in far off and remote areas. That is why, they are
making such criticism of the Finance Minister for giving concessions and for redressing the problems of the far off places,
especially the border areas of China and Pakistan. He said that it has been given for a district. He must note that Ladakh is
not only a district. It can be a district because of less population. Otherwise, it is bigger than Jammu and Kashmir put
together in area. It is 70,000 square kilometres which is much more than many States in the country and people are spread
in all those areas. They have many problems, especially during winter season when they remain cut off. It is the UPA
Government which have realised the problems of the people. How can he realise it? He stated that Jharkhand has been
given this much and Ladakh has been given that much. There is a reality on the ground and they have realised the problems
of the people, wherever they are. So, I am highly thankful to the hon. Finance Minister and his Government for redressing
this problem of Ladakh for the first time. BIP also said that Rs.500 crore has been given because Dr. Farooq Abdullah is the
Minister. Dr. Farooq Abdullah has not given money to his Constituency. fis3 @esfls ot Soir aifdw e, off sieT orelt sietG S1F9L b 3,
308 gon ande em It is because they do not need it and Ladakh needs it. ez 3 ez &t widforme 8 He has given the money.
So, we are highly thankful to him.

I would like to bring one more thing to the notice of the hon. Finance Minister since they have started realising the
problems of the people living in all parts of the country. All the central schemes which have been running in the country in a
revolutionary manner, in Ladakh region they are not giving the targeted results. It is again because of the harshness of the
climate, because of remoteness and because of remaining cut off for more than six months in a year.
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They will definitely think about these things because they know the problem. saht aez ol b agra v 3f¥cac &, 3amt dan
=il fe=m? It is because they see only things in front of their eyes.
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This Budget is totally anti-people and it will result in increased inflation. The Budget has given concessions to the big
business houses and monopoly capitalists of our country. This time a lot of people expected that this Budget at least will
attempt to put a rein on the price line of essential commaodities. But it has frustrated the people. On the contrary, it has
announced certain measures which will result in further hiking the price line of these commodities.

The hon. Finance Minister has announced that the Direct Taxes have been reduced. But the expectation of the people in
the lower and middle income groups that they will get some benefit out of that will vanish instantly whenever they visit the
market. This will give, if any, benefit only to the richer sections of society, the capitalists and the corporate houses. Indirect
Taxes also have been increased in many ways and that also will squarely put a burden on already burdened common people
of our country.

Ours is a Welfare State but the allocation in education sector, in health sector are very meagre. On the contrary allocation
in a non-productive sector, like the military, the Budgetary allocation is to the tune of Rs. 1,47,344 crore, almost equal to
our non-tax revenue and 13 per cent of our total Budget. A heinous attempt, I should say, has been made particularly by
increasing the Customs Duty, the Excise Duty and taxes on petroleum products which will result in sharp increase of
essential commodities, particularly of the food grains. De-regulation of and sustained petroleum products on the lines of the
Parikh Committee recommendations will further deteriorate the situation in the country. Certain other anti-people policies
include withdrawal of subsidy from the fertilizer sector, participation of private capital, particularly for storing of foodgrains,
increasing the number of Special Economic Zones, disinvestment of our public sector undertakings etc. These measures will
further squeeze the pockets of our common people. There has been no mention about unemployment and joblessness in
this Budget. This Budget also does not particularly talk about the conditions of the vast masses of landless people. The
policies pursued by the Government have practically resulted in indebtedness of the small farmers. The Government has not
properly increased the remunerative prices of the produces of the farmers.

I would like to quote a sentence of the hon. Finance Minister. He said:

"The focus of economic activity has shifted towards the non Governmental actors bringing into sharp focus the
role of Government as an enabler and Government will now create an enabling ethos so that individual
enterprise and creativity can flourish."

With these policies the UPA Government is serving only the interests of the capitalist class without any thought for the
common and deprived people of our country.
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*SHRI PT. THOMAS (IDUKKI): I would like to appreciate Hon'ble Finance Minister for presenting such a promising budget.
I thank him for the consistent efforts to ensure that banks meet the target set for agricultural credit flow. In this finance
year the target has been enhanced to Rs.3,75,000 crores from Rs.3,25,000 crores.

Debt driven farmers of our country are highly relieved as the budget proposes to extend by six months the repayment of the
loan amount.

I would like to invite the attention to certain specific issues in this regard. Most importantly, the thrust should be given to
the agricultural sector in our country where large population depends upon farming for their livelihood. We hope that four
pronged strategy suggested by the Finance Minister do yield short term and long term results.

As our economy is facing severe inconsistencies what we need is inclusive growth. Agricultural sector can only spur integral
and inclusive growth. The income generated form the agricultural sector may help out rural household to invest in
education, health and other primary needs. In order to support the rural economy, the interest rate of agricultural loan
should be substantially reduced.

So is the case with education loans and loans extended to the sef help groups across the country. If the Government is
willing to take a risk by reducing the interest rate from what it is now, more and more people and households will benefit
from education loan and loans extend to self help groups. Madam I am requesting to reduce the education loan as well as
self help groups loan interest form 10+13% in to 4%.

Moreover, the capital extended to the Regional Rural Banks to be doubled to support increased lending to the rural
economy. The unemployed youth of our



country will be the beneficiaries of this kind of empowerment through Regional Rural Banks. This will gear target of small
scale industries and initiatives for self help groups.

I may suggest a review of minimum supporting prize of essential food commodities and cash crops by the central
Government. This is to enable our farmers to compete with and survive in the global prize market. Madam, the farmers are
eagerly waiting for price stabilization fund for their agriculture as well as cash crops.

I am very much disappointed when our Hon'ble former Finance Minister Yashwant Sinha's speech. He asked what the
ordinary people will do with growth rate? No Madam, such a personality like Yeshwant Sinahiji never say like that? He is
well aware of the importance of growth rate. Is it so? Then why he is approaching in such a low profile? It is too much for
the Former Finance Minister has never accessed the budget in such a manner.

Kerala is famous for its handloom industry and other handicraft items. Today, almost all such cottage industries in very high
financial crises. I am requesting to the Hon'ble Finance Minister to give some financial package for the revival of such units.

I was requesting to give much more attention to them. Whenever they are coming back, all support is to be given to
the NRIs. In Kerala the NRIs are the backbone of our economy. I demand, more projects and financial support for the NRIs'
rehabilitation.

In the case of NRI's a realistic approach is needed. They are supporting in a big way the financial progress of our country.
Government of Kerala is lapsing most of the central schemes that are farmer friendly. Either due to their ideological
obscurantism or due to their absent mindedness in the office, the C.PI(M) led Kerala Government turn its face away from
central projects. Their biased attitude is detrimental to the progress of the State. They are changing the name of the
centrally sponsored programme and again introducing the Central Project with their own name.

Central Government should take serious note of such anti-developmental stand. Measures should be taken for the
compulsory implementation of all farmers friendly projects in each state despite the political and ideological differences
with the centre.

EDUCATION

I am also welcoming the proposal of 15% higher allocations for school and higher education in 2010-11. In this
budget Hon. Finance Minister allocated Rs.400 crores for setting up new IITs, 33% higher than the Rs. 300 crores in 2009-
10. The plan outlay for school education in 2010-11 is Rs. 31,036 crore, up 36.5 per cent from Rs.22,729 crore in 2009-10.
Madam considering higher education where Rs. 10,996 crore central plans was allocted for 2010-11 up 38.2 per cent from
Rs.7,952 crore in 2009-10.

The Right to Education Act will be implemented from April 1, 2010 and states will get Rs.3,675 crore for elementary

education as recommended by the 13t Finance Commission. The RMSA(Rashtriya Madhyamik Shiksha Abhiyan) which
aims to complete the implementation of this Govt's universal education programme. All schemes are for the betterment of

our nation.

National Literacy Mission as " Saakshar Bharat" with a target of 70 million non literate adults including 60 millions

women is yet another revolutionary step in the education scenario.

To encourage research across all sectors, Hon. Finance Minister enhanced the amount considerably from 125 per

cent to 175 per cent.

In the case of scholarships I am requesting to increase the number much more will enable the poor villagers access
the benefits.

The benefits of education loan is increased from Rs.4500 crores to 24,260 crore is a real success. Due to this
thousands of poor students are not continuing their studies. It is a real help to the poor. Some bank managers are not



willing to give loans to the needy students.

Whenever a student is approaching for loans they are not ready to give even application forms. Madam-strict action
is needed against those bank officials who are denying education loans to the needy students. Madam-Government, already
declared interest waiver scheme for education loans, but it is not yet reached to the poor. Bank Managers are compelling
the loanees to repay the interest and also denying the second and third installments. Madam, immediate intervention is
needed.

AGRICULTURE

It is a notable thing that a substantial amount of money is earmarked for the credit availability for the rural farmers.

Rs.3,75000 crore. Also the rate of interest for farmers who repay this shot term crop loans as per schedule will be 5 per
cent. Madam, I would like to call your attention regarding small farmers, they are suffering a lot. The local money lenders
and vendors are looting them. A timely intervention is needed in the case of small and medium farmers. Even though
government declared debt waiver scheme - the real benefits have not reached a great extent to the real farmers. Madam,
in Kerala immediately before the debt waiver announcement , our state government declared two schemes i.e. one was
Navaratnam Keraleem" and the second is "Sathasathemanam Keraleem" in which government insist the small farmers to
reschedule their loans with out any remittance due to this methodology more than 50% of the real farmers who had
rescheduled their loans are thrown out from the eligible category of the Central Government norms. Madam, even one day
before the debt waiver scheme of Central Government thousands of farmers lost their change to come under the debt
waver scheme. I am requesting to do some thing for the helpless affected farmers.

My request is to make an enquiry about the debt waiver beneficiaries and also the loans which are consider under
the said scheme by the Bank officials.

Number of irregularities are there. A pacca enquiry is essential. Madam consider to wave the entire interest of the
small farmers and also allow them to repay the original amount in six equal installments.

Some bank official even converted the agricultural loans into other loans like business loan without the knowledge of
the borrowers. A pillar to post conqury will reveal all such irregularities.

Some prominent journalist like P. Sainath is sharply criticized this budget according to Sainath this is not a farmers
oriented but it is a corporate farmer oriented. I am also requesting this will not go in the hands of corporative to farmers,
but to the real farmers.

NABARD is giving agriculture loan in the rate of 4% to State co-operative banks and they are giving to district banks
with 6 or 7%. From it, they are giving at 8-9% to Primary banks and lastly the primary banks are giving to farmers with an
interest more than 10%.

My humble submission is that why not Nabard can release the loans directly to the primary Banks? If they do like
that small farmers will get always 5% interest loan.

Health

The main aim of NRHM is to provide accessible, affordable accountable effective and reliable primary health care
facilities especially to the poor and vulnerable section of the population. It also aims at birding the gap in Rural Health care
service through creation of cadre of accredited social Health. Activist (ASHA) and improved hospital care, decentralization
of programme to district level to improve intra and inter-sectoral conveyance and effective utilizations of reasons. What is
the condition of the ASHAs? The Kerals health Minister declared they will provide Rs.500 to ASHA workers but so far as it is
not reached into the hands of Asha workers. The Kerala Health Ministers offer was only to induce the poor “Asha' workers
to join their trade unions. Madam, in Kerala CPM led Government is every time making such gimmicks.

I am requesting to conduct an enquiry into the utilization of NRHM fund is Kerala a number of purchase including
computer and other items must be enquired. The huge expenses spent for rented of vehicle also be enquired.

MALNUTRITION

Ordinary Indians are badly malnourished and calorie intake has fallen over time. An expert group appointed by the
Planning commission has proposed 1800 calories per day as the norm of consumption by an adult for fixing the poverty line.
Madam this norms is applicable only for light or sedimentary works. Madam how is a construction worker with heavy head



loads or an agricultural worker driving buffaloes in the flooded paddy land going to do his work and lead a healthy life or
survive long? Madam at least four alternative figures are available now in connection with poverty line? 28 per cent from
the planning commission 50 per cent from the N.C. Saxena committee report 42 per cent from Tendulkar Committee report
and 80 per cent or so from the national commission for enterprises in the unorganized sector ( NCEUS) and 27 per cent
according to national sample survey. Our entire planning is based on this poverty line? If it is not biased in real picture what
will be the fate of our planning. Therefore I am requesting the Govt, to come out with correct figures. LIVE STOCKS AND
DAIRY FARMERS

Live stock rearing is a key livelihood and risk mitigation strategy for small and marginal farmers of India. Madam 32 per
cent of the total value of agriculture and allied activities. Madam most often we are seeing livestock as providers of
essential food products. It is a very important factor that livestock wealth is much more equitably distributed.

A global analysis of the livestock sectors by the UN Food and agriculture organization ( FAO) was contained in the
recently realized state of food and agriculture and it highlighted three our arching message that merit discussion in the
context of India.

We are very proud of our prestigious Aam Admi project like Mahatma Gandhi Grami Rozgar Yojana — in which
minimum wages are fixed. This project can be linked with live stock rearing. Madam, if we implement Mahatama
Gandhigram in Rozgar Yojana to live stock rearing. The milk filed productions will doubled with in a short while. My humble
request is that this may be included into the Mahatama Gandhi Gramin Rozgar Yojana too.

The most important characteristic of the 2010-11budget is the upward growth of plan expenditure and downward
non-plan expenditure. 2009-10 budget the non palns expenditure was 70% whereas in 2010-11 it is 66%.

The total Government expenditure during 2010-11 would be 11,08749 crore in which non-plan is Rs.6.68082 crore
The total Central Plan out lay is Rs.524484 crore during 2010-11 as against 425598 crore in the year 2009-10.

In our Kerala the ruling party is baselessly making allegations against the 13t" Finance Commission.

What is the real picture? The 13th Finance Commission devolution of funds for the state was the highest. It had
proposed devolution of higher tax share and grant in-aid for the state of had recommended Rs.33,954.3 crore as the state's

share of tax and Rs.6371.5 crore as grant in-aid as against the 12th Finance Commission Rs.16,353.23 crore and Rs.3254
crore respectively. The total devolution of funds as per 13" Finance Commission's recommendations was 40,325.23 crore

which was 107.6 percent higher than the previous panels. The state share for local bodies, special award, calamity relief,
roads and bridges, elementary educations, water resources management and forestry was appreciably higher than that of
the previous year.

It is the first time that our Gowt, is giving such high priority for conservation of ecology. The clean energy cess of
Rs.50 per tonne on coal produced in India. (2) National Clean Energy Fund for research in Energy Technologies. (3)
Concessional excise duty of 4% on CSIR's Solar rickshaw (4) Excise duty on LED lights cut from 8% to 4%. (5) Excise
duty of 4% on electric vehicle components. (6) Rs.200 crore to Goa for its beaches and green cover and Rs.200 crore to
Tirupur for zero liquid effluent discharge. The central budgetary allocation for the Ministry of Environment and Forests has
risen by about 10 per cent from Rs.2,129 crore in 2009-10 to Rs.2351 crore in 2010-11. The pollution control has seen

substantial increase in allocation. The allocation for control of river pollution programme has also gone up. I am welcoming

this.

Dalit and Minority Welfare

The allocation of SC's has increased from Rs.2500 to Rs.4,500 in the year 2010-11 and minority welfare Rs. 1740 to

2600 is also a most important welfare measure. I would like to congratulate the Central Government.

Women and Child Welfare Schemes

The total allocations for this is Rs.11,070 crore for 2010-11. The funds for the Rajiv Gandhi Scheme for Empowerment of



Adolescent girls have gone up from Rs.99 crore last year to Rs.99 crore last year to Rs.900 core(2) The integrated child
protection scheme has also seen a huge increase from Rs.35 crore to Rs.270 crore.

Considering the budget allocation for the women and child are basically benefited to the women empowerment. I am
concluding my speech with these words.

SHRI PREM DAS RAI (SIKKIM): Mr. Chairman, Sir thank you very much for giving me this opportunity.

I rise to support this Budget. My Party, the Sikkim Democratic Front, is a member of the UPA. I express to this House the
greetings of the people of Sikkim.

The Budget has the potential of being inflationary. However, in view of the partial "roll back' of the stimulus it may be
argued that this is a pain we will have to live with. I support this move. Moreover, the hon. Prime Minister, Dr. Manmohan
Singh has assured that the economy has the capability of absorbing this pressure and this is good news. We all believe him.
The economy has already shown signs of good recovery. I pray for a good monsoon along with all of you. I am sure if both
these are true in 2010, then our nation can be on the path to double digit growth in GDP terms.

We certainly could have done more for the education sector. I am keenly aware of the lakhs of people who do not have
access to schools especially in the North Eastern Region. I am, therefore, finding it a little puzzling as to why more
allocation has not been followed up to the passing of the Right to Free and Compulsory Education Bill during an earlier
sitting. The Act is being notified in April, but I think we all will find it hard to get the necessary resources. I, therefore,
request the hon. Minister of Finance to raise the level, right now at 3.32 per cent of GDP to the expected six per cent that
we have all committed earlier.

Similarly, the allocation to the health sector which is at about 1.06 per cent of GDP should also be increased so that the
health sector gets more allocation. However, I am aware that there are more pressing concerns and that all that we can do
is flag the issues that we all think is important.

I applaud loudly the spirit and backing given to the National Skill Development Corporation. This is a unique opportunity for
all citizens to get involved in the national mission of giving employability skills to the so many out of school children. These
children and grown-ups who have been failed by our education system need to be targeted and if we do not do that, then
the demographic dividend that we all talk of may never happen. This will have to work hand in hand with our thrust in the
education sector.

We do not see too much of extra emphasis given to the North Eastern Region. However, we need to press for early
completion of many of the connectivity projects that have been started in that region.

Finally, Mr. Chairman, Sir I would like to draw the attention of the hon. Minister of Finance to the mountain issues. One of
them is the factoring in of mountain specificities to the whole process of planning. All mountain States face this particular
issue. In this day and age, we need to rework the way plans are formulated. Mountain eco-systems are different.
Therefore, it is natural that the way we need to design our cities and transportation and other areas is going to be
different. I would urge that this area be given greater focused attention in future. The Budget also needs to bring into it the
aspect of seeing that all greening ideas are incentivized.

Those that pollute or use obsolete technology should be penalised. Perhaps, later, this can also be a part of the overall
reporting to Parliament.

Apart from the inflationary part of the Budget, the Budget does address all the challenges being faced by our great nation.

We must, however, make sure that every rupee spent is done so with rigour and accountability. This, to my mind, will make
a huge difference in the outcomes. We have to be more and more focussed on the outcomes.

Sir, finally, I thank you for giving me this opportunity to participate in this debate.
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* DR. PRABHA KISHOR TAVIAD (DAHOD) : I congratulate Hon'ble Finance Minister, Shri Pranab Mukharjee that in-spite of
global bad inflation, he presented growth oriented budget and more grants are spared for Rural Development Scheme like,
Agriculture, Mahatma Gandhi National Rural Employment Scheme, Education, Health etc. with the guidance of our Hon'ble
Prime Minister Shri Manmohan Singhji and UPA chairperson Hon'ble Madam Soniaji.

As everybody knows, Air, water and food are the essential things for life. My constituency belongs to schedule area, which
have main business of agriculture which mostly depends on rain water, which is irregularly irregular and we face drought off
and on. Though Kadana Dam and other dams are situated in my constituency but the water for irrigation is not provided to
my tribal people and they have to migrate to other districts to earn their livelihood. The tribal people are used to migrate
with their wives and Children leading to increase in dropout rate of tribal children from school and they remain uneducated.
So, I request Hon'ble Finance Minister to allocate more funds for irrigation water from Narmada, Kadana and to build other



dam on Anas, tributary of Mahi river.

As there is no provision for pure drinking water, people have to drink water from hand-pumps and bore-wells with high level
of injurious chemical substance leading to kidney disease and kidney stones, malnutrition and water born diseases. This is
observed in area from Chota Udaipur, Jnambua-Banswada- Vijaynagar upto Ambaji- The tribal belt.

1. Irrigation Projects:
a. Kadana dam on Mahi river:-

Kadana dam is situated in my constituency but there is no provision made in it that this poor people get water for
drinking and irrigation. Later on, one Bhanasimal Yojna for drinking purposes was prepared for limited part i.e. one
tehsil and few villages. This project is having all the scope for expansion and it can solve the drinking water problem
of whole Dahod district.

b. Anas:-

This tributary of Mahi river is passing through Jhambua (M.P)- Dahod (Guj) — Banswada (Raj). If the dam is constructed
at Anas, we will solve the problem of lack of water of all these three districts.

C. Narmada River/Sardar Sarovar Dam:-

If we plan give water for drinking and irrigation purpose from this project, it will benefit the Chhotaudepur and
Dahod.

So, I request Hon. Finance Minister to allocate more budget for irrigation project from Narmada/Kadana to villages of
Dahod. If the water will be given to this area the people will get employment at their doorstep for whole year from
agriculture and the dairy development will be effective, migration for earning livelihood to other districts will be
reduced and the wives will remain at home with the kids and they will be going to schools, dropout rate will be
reduced, thus the education of children will not suffer.

2. Residential School in my area

I thank to Hon'ble Minister of Tribal Affairs for sanctioning Eklavya schools in my constituency. But for maintenance
we will be in need for more funds. The budgetary provision for tribal affairs is not enough.

So I request you to increase the allocation for tribal affairs Ministry so that they can give more residential schools to this
area.

3. Upgradation of Railway workshop at Dahod

Railway loco carriage and wagon shade at Dahod, (W.R.) is having unutilized vacant land in Railway colony Dahod.
So I request you to give more funds for upgradation and modernization of workshop.

4, New Coach Factory :

As you know Sir, there are no industries in my constituency; Dahod is situated on the border of Madhya Pradesh and
Rajasthan which are having most of the population of Tribal people. If new coach factory will be established at Dahod then
the tribal people of these three states will get employment facilities. Earlier, the land was also earmarked for rail coach
factory. I request Hon. Finance Minister to allocate fund for New Rail Coach factory at Dahod through Railway Ministry.

5. To establish an English Medium Central School from 1st Class to 12th Class at Dahod (Guj)

Sir, there are more than 4000 railway staff members are working at Dahod from all the state of country. So we wish that
you please sanction an English medium Central School in Railway colony, Dahod.



6. Medical college and Nursing school :-

There are so many hospitals, Government, Railway, trust and private hospitals and Dahod is a district place in tribal area.
So Sir you please sanction Nursing school and medical college at Dahod.

I congratulate the Finance Minister to increase financial allocation for Mahatma Gandhi National Rural Employment
Guarantee Act Scheme and under this scheme, as suggested by the Finance Commission, the deepening of the well,
cleaning and restoration of step wells and rain water harvesting, should be taken up positively which will yield more water
with less expense.

I also congratulate him for increasing the unit cost of Indira Awas Yojna, making provision for food security and the
provision for right of children for free and compulsory Education.

I congratulate the Hon'ble Finance Minister, as he has increased the tax on tobacco products, as it is injurious to health
leading to cancer.

I congratulate the Finance Minister for making 2% incentive to those farmers who repay their loans as per the scheduled so
the farmers will get loan at 5% interest rate. I also congratulate Hon. Finance Minister for increasing the six months period
for repayment of agricultural loan of farmers.

It is said "Give them a fish they will eat for a day, teach them to fish, they will eat for whole of their life."

Here we wish you will give us water for drinking and irrigation purpose.

*SHRI SARVEY SATYANARAYANA (MALKAJGIRI): I am privileged to be invited to propose a vote of thanks to the Hon' able
Minister of Finance on the presentation of the Union Budget 2010-11. I rise to support the Bill presented by the Finance
Minister, Hon'ble Shri Pranab Mukherjee.

The Union Budget of 2010-11 assumes a special significance as it is against the back drop grave uncertainties which
the economy was facing in the last year. Not only the Indian economy, which was under serious threat as any other
economy of the world, has come out of the recession, but also has come out with flying colours due to the various steps
taken in the budget of 2009-10 and other follow up measures taken by the UPA government. Today despite sub normal
south west monsoon of 2009, the Indian economy is in a position where we can be proud of the timely initiatives of the
UPA Government.

The Hon'ble Finance Minister, while preparing the Union Budget for 2010-11 had to keep in mind the additional
problem of unabated inflation and the price rise of essential commodities. The challenge this year was in no way the
challenge faced by the UPA Government which came in to power for the second term under the leadership of Mrs. Sonia
Gandhi and the Prime Minister Shri Manmohan Singh. This year budget aims to cross the double digit growth barrier and
simultaneously keep the inflation under reasonable check.

I would like to point out that to continue the economic growth and to achieve the targets set in a fixed time frame
the budget provides for development of infrastructure in rural areas at a far greater pace than earlier years. The budget for
2010-11 provides a whopping 46% (Rs. 173552 crore) of the total plan allocation for the infrastructure development of the
country. The UPA government proposes to construct 20 kms. of National Highways per day in this regard. The
Infrastructure Finance Company Ltd (IIFCL) shall provide finance for about Rs 25000 crore in the next 3 years, which is step
in the right direction and in the right earnest.

The vision of the Hon'ble Finance Minister to shift the focus of the budget from mere statement of Government
accounts to reflect the Government's vision lays more emphasis on the role of Government as an enabler. It was the vision
of late Shri Rajiv Gandhi that the Role of the Government should be more to act as an Enabler for implementing the various
scheme for the upliftment of the backward classes and poor people. This is a very progressive step and sends very positive
signals to the government machinery.

The invitation of the Hon'ble finance minister to the people to participate in Government's disinvestment programme
is the timely step which shall give the people a chance to share the wealth and prosperity of the Central Public Sector



Undertakings. This shall augment the resource availability of the Government and shall bring better corporate governance
for the PSUs.

The Government's objective to effectively manage the public expenditure is a part of fiscal consolidation process. In
this
regard the proper targeting of subsidies is a must and with
this in mind the Hon'ble finance minister has announced
the so called Nutrient based subsidy policy for the fertilizer
sector with effect from 01-04-10. This shall lead to an
increase in the agricultural productivity and shall bring better
return for farmers. All along the interest of the farmers have
been duly watched by the Hon'ble finance minister. The
aim of the scheme is to move towards the direct transfer of
subsidies to the farmers.

I would like to mention here in this context that the resolve of the UPA government is to promote inclusive growth,
enhance rural incomes and sustain food security in the agricultural sector. This year's budget lays specific emphasis on
agriculture sector in this respect. The budget aims to increase agricultural production, to reduce the wastage of the
produce, to provide adequate credit support to the farmers and to give thrust to the food processing sector. This shall
greatly help the farmers in all parts of the country. In this direction many steps, like extending green revolution to the
eastern India, organize pulses and oil seed villages, announced by the Hon' able finance minister are really commendable.
The raising of agriculture credit target to Rs. 375000 crore from Rs. 325000 crore in 2010-11 shall vastly improve the
availability of credit to the farmers. The extension of 6 months provided by the budget to the farmers in Debt waiver and
Debt Relief scheme is the timely gift for the farmers affected by the recent draught in some states of the country. To
further support the farmers who pay back their short tern cop loan in time the Hon, able finance minister has increased the
subvention from 1 % to 2 %. This is the best reward for hard working honest farmer.

As rightly pointed out by the Hon'ble Finance Minister double digit food inflation is a cause of concern for the people
of India and in this regard the choice available with the government are limited as the development of the infrastructure,
employment for the rural sector, rising oil prices and continuing fight with the world wide recession are the major
challenges for the government which cannot be ignored at any cost. The development of infrastructure, employment
generation schemes like, Mahatama Gandhi National Rural Employment Guarantee Scheme ( NREGA) have inflationary
tendencies and for the development of the economy in the time of recession would have some element of inflation. The
Hon' able Finance Minister has a tight rope walking job in his hand and under the circumstances he has tried his best to
tame the inflation and simultaneously the thrust on rural employment has not been hampered.

In line with the UPA's commitment to inclusive development the government had earlier provided for Right to
Information, followed by Right to Work and then Right to education. Now further extending its wings Government proposes
to enact the Food Security Bill. In this regard 25% of the plan allocations are devoted to the development of the rural
Infrastructure. The steps proposed by the Hon'ble Finance Minister in the budget are the perfect steps for Inclusive
Development. The focus on rural health and Free and Compulsory education for the rural and poor people speaks about the
commitment of the government towards the society as a whole.

NREGA, Indira Vikas Yojana for weaker sector of the society have already proved a boon for the rural poor and in this
direction the steps taken to increase the allocation in this budget are very positive steps in the direction of the rural
development.

In the end, while congratulating the Hon'ble Finance Minister Shri Pranab

Dada, I commend and support the Finance Bill and also request this august House to join me to facilitate passing of the Bill
unanimously.

*SHRIMATI BOTCHA JHANSI LAKSHMI (VIZIANAGARAM): Madam, the general budget 2010-11 introduced by the Hon'ble
Finance Minister. Sir Pranab Mukherjee, is unique on its own way. We need to evaluate each budget in the socio-economic
political and international circumstances. After listening to the opposition party members. It is very clear that this is best
ever budget presented by our Hon'ble Finance Minister Sir Pranab Mukherjee under the present circumstances.

Welfare of the people, especially the poor and the needy and Development of the country uniformally are just like two



eyes of my Government. Our Hon'ble Finance Minister did his delicate balancing act very effectively. I heartily congratulate
for the fine balancing act.

No doubt all this is made possible with the active support of the UPA Chairperson Smt. Sonia Gandhiji and Hon'ble Prime
Minister Shri Manmohan Singhji.

Thank you Hon'ble Chairman for announcing to laying the written speech on supporting the General Budget 2010-11 on
the Table of the House to be treated as part of the business. Once again I whole-heartily support this general budget.

I congratulate the Finance Minister for presenting a good budget for the year 2010-11.

The Budget signals continuity of reforms and is very good in the medium to long term. This Budget has a lot of positives.
The Government has focused on the disadvantaged sections of society while allowing private entrepreneurial spirits to
flourish. The focus on fiscal discipline is a much-needed one and roadmap is very clear. There is a focus on infrastructure
by way of an increase in refinancing for

infrastructure projects by IIFCL, doubling ofa | | o c far thé mower sector, higher allocation for roads, and thrust on
public-private partnerships. The allocation to infrastructure and effectiveness in implementation of the programmes on the
ground will definitely decide India's growth trajectory above 7 per cent. Increased spending on social sector and rural
infrastructure suggests thrust on inclusive development. W hat one can ask for more? Under Bharat Nirman Rs.48,000
crore for the six fold action plan for rural infrastructure. The bulk of the increase is going to rural electrification, housing
and roads. The umbrella scheme has a clutch of six different programmes under it. The main areas covered under it are
roads, houses, drinking water, irrigation, telephony and electricity in rural areas. The budget for the first phase was Rs.|,
74,000 crore. But in the second phase, the road component alone is expected to cost Rs.1,32,000 crore.
The Pradhan Mantri Grameen Sadak Yojuana which targets to connect villages with a population of 1,000, has got an
allocation of Rs.9995 crore as against last year's revised allocation of Rs.9475 crore. But today it also meets its expenses
through loans from the Asian Development Bank and World Bank and NABARD. The Government has set a target to reach
1,67,000 habitations at a cost of Rs.1,32,000 crore by 2012.

The Bharat Nirman component on housing, called Indira Awas Yojana which was to build 6 million dwellings in the four

years ending 2009, now has a target of 12 million houses in the coming four years. The funds for the scheme have gone up
from Rs.7,918 crore last year to Rs.8,996 crore this year.

Another salient feature of the budget is funds for rural electrification have gone up this year with fund transfers to Rajiv
Gandhi Grameen Vidyutikaran Yojana from Rs.3,100 crore to Rs.5,000 crore.

Support to the agriculture sector has been provided through a more holistic four-pronged strategy which includes increasing
output, reduction in waste, credit support to farmers and incentives to the food processing sector. Thanks to the
Government that the basic tax structure has not been modified.

The target of 5.5 per cent fiscal deficit looks achievable with PSU divestment to the tune of Rs.40,000 crore and
Rs.30,000 crore from the 3G spectrum auction. The size of expenditure is galloping which is a matter of concern. I would
have liked the Finance Minister to take some clear steps to reduce the size of expenditure. The increase in excise duty on
crude oil and petroleum products is a cause for concern which could trigger inflation.

For the IT industry, investment in infrastructure and e-Governance could generate potential opportunities. IT
employees will get higher take-home salary

The benefits to individual tax-payers will ensure that a slight increase in excise will not impact demand and thus
growth will not get impacted. The FIVTs move to aggressively rationalize income tax slabs will put more money in the
hands of middle class and provide a major boost to domestic consumption. With deficit in check, interest rates should
not go up. We can look forward to higher growth.

The proposal to allow more private banks will contribute to financial inclusion.

We should also look at what the Government achieved with the money given out last year. A cursory look at any
ministry website indicates that no one is really reporting the outcomes.

So far as my Andhra Pradesh State is concerned, they are implementing all schemes and programs that were started



during, the tenure of the late Chief Minister, Dr.Y. S Rajasekhara Reddy, still they continue under our present Chief Minister
Dr K..Rosaiah. Poverty alleviation schemes like Abhayahastam, free power to farmers, supply of rice at Rs.2 per kg, loans
to Self Help Groups at one third per cent, Rajiv Aarogyasri, tuition fee reimbursement for post-Matric students, the flagship
program Jalayagnam, '108'ambulance services, social welfare pensions for the aged, the loan waiver scheme, rural drinking
water supply project and Andhra Pradesh Municipal Development Project projected the human face of the Government. The
fall in foodgrain production is likely to be 40 lakh tonnes due to drought and floods. During 2004-2009, 19.96 lakh acres
were provided irrigation facility and 3.08 lakh acres of ayacut stabilized. This will increase agricultural production and will
help in checking rise in prices. As we all know, these social welfare programmes require huge budgetary support from the
Government of India till we record 9 per cent GDP growth. . Therefore, I request the Finance Ministry to extend all financial
support not only to the Government of Andhra Pradesh but to other States which are carrying forward these schemes for
the welfare of the poor people in the country.

With these few words, I support the General Budget, 2010-11.

*SHRI S.S. RAMASUBBU (TIRUNELVELI): It is an aam admi budget. It gives more importance to rural development and it
helps to enhance the purchasing power of rural masses. Amidst of global recession, our government protected our economy
with powerful financial system which is because of a strong and sustained effort of our able and experienced finance
minister and a strong Prime Minister. The aim of the budget is to heighten the GDP growth to the level of 9 percent.

In the second half of 2009-10 it is @ major concern that the emergence of double digit food inflation. Our Government
has been taking various steps to bring down the inflation by making extensive consultation with state governments.

Financial stability is an inevitable factor to strengthen our economy. Our budget specifies to establish apex level
"financial stability and development council in order to institutionalize the mechanism for maintaining financial stability.
RBI, our apex bank is considering to give some additional banking licenses to private sector players, Non-banking financial
companies to meet out the demand of the people.

It is a welcome step that the government is going to provide further capital to strengthen the regional rural banks so
that they have adequate capital base to support increased lending to the rural economy.

Agriculture: Rs 400 crores provided to extend the green revolution to the eastern region of the country comprising
Bihar, Chattisgarh, Jarkhand, Eastern UP, West Bengal and Orissa.

Credit support to farmers are given importance for the year 2010-11 the target has been set at Rs 3,75000/- crores.

Short production due to climate change establish a gap between demand and supply of agricultural commodities: to
improve the food grain productivity, new method of cultivation and improved variety of seeds and high level storage
facilities for vegetables and grains like wheat and rice is essential and inevitable.

National Water River: I have already mentioned in the last year budget regarding to establish a national water river.
I am urging here to put an estimate to form a river from Kashmir to Kanyakumari. The surplus water which acquired during
heavy flood can be channelised through a supply channel to reach this river. It can be utilized for dry area agriculture
cultivation and drinking water purpose of various States. It will also reduce the inter-state water dispute. It will be a
symbol of national integration.

Infrastructure facilities are given prominent importance in developmental allocation. Rs 173552 crores have been
earmarked. Road Transports are taking place very important in it. Four way lane of road facility from Kanyakumari to
Kashmir is very important one. In my Tirunelveli Constituency from Kanyakumari to Madurai still there are some pending
works. It must be completed with full facilities.

Tiirunelveli to Tuticorin road is pending for a long time. I request you sir to give the proper order to start and fulfill
the N. H. road work immediately. Tirunelveli to Qulon through Alangalam and Shenkottai is an important road to make the
link between Tamil Nadu and Kerala States. It should be considered under N.H. Road and this road must also be formed in
four ways.



The budget estimate of expenditure is increased 8.6% over and above the previous year budget. About 66100 crores
provided for Rural Development. Mahatama Gandhi NREGS get Rs 40100 crors for 2010-11. The funds of rural
developments should be utilized properly. The power is given to rural panchayat presidents to implement this scheme. The
monitoring of fund of rural development is essential. The members of parliament are appointed as chairman of the
monitoring committee. But most of the State Government authority and local bodies are not under the control of monitoring
authority. The joint operation of Cheques which are used to distribute the money to the various development works must
be provided both to Chairman of monitoring committee and the collector of concerned districts in all the States. There only
it will be easy to control the DRDA works.

Power Projects: In the whole India, the wind mill projects are more prominent in my constituency area of Tiirunelveli
in Tamil Nadu. We are having the suitable infrastructure of wind to produce more current through wind mill project. The
government should encourage this project further by giving more assistance and subsidy.

Koodankulam Nuclear Project is an important project to generate power. The work is very slow. It is situated in my
constituency. It is announced 1000 M.W current will be generated within this July 2010. If it is completed, the project will
generate 5000 M.W current. I request the Finance Minister and Hon. Prime Minister to expedite the work of above to
generate the current and to rectify if any insufficiency is available in this process of the work.

Indian Space Research Organization in Mahendragiri of Tiirunelveli are doing a marvelous achievement in new
technology and development in rocket launching phenomena. Most of the young scientists who are involving in new findings
are from Tiirunelveli Constituency. I am very proud of it. Sir, I request in this occasion that the Mahendragiri ISRO must
have a separate Division. More than 500 peoples inclusive of talented scientists are working in this centre. In order to bring
up this centre more effective both in administration and new findings, it is essential to bring in a separate Division (now it
is under the control of Trivandrum Division).

Inclusive Development is given prominent interest in this budget. The spending on social sector has been gradually
increased to Rs 1,37,674 crores in 2010-2011 which is 37% of total plan outlay.

Industrial development is also given important in this inclusive budget. I submit here sir, that special Economic zone
is Nanguneri of my constituency in Tamil Nadu is a long pending project. If this project is completed, it will be helpful to
give more employment opportunities and also my constituency may have the possibility of getting the industrial
development. Since, it is industrially backward area; the government should give more preference and concentration in this
Nanguneri Project.

Education — We need a Kendriya Vidyalaya School in Tiirunelveli constituency.

Water Facility: To fulfill the drinking water facilities in my constituency, our central government should allot more
funds. There is a papanasam river water scheme to meet out the demand of the drinking water facility to city dwellers from
Tiirunelveli, Palayamkottai, Melapalayam, Thachanallur, which are coming under corporation area of Tiirunelveli. The above
Papamasam pipeline scheme is a needed scheme to solve the drinking water problem. So, kindly provide fund for this major
scheme.

Indirect Tax: Central excise duties are enhanced to 8% to 10%. Match factories in Tiirunelveli, Tuticorin,
Virudhnagar, Rameswaram, Madurai district in Tamil Nadu are suffering due to the hike in taxation. Due to scarcity in
labour supply and awareness among the people to send their children to the schools and higher studies, the handmade
match factory owners are transferred from hand made to semi-mechanized industries. The Semi mechanized industries are
giving more employment opportunities to rural people in this area. But the excise duties are in the same rate of 10% for
both semi mechanized and fully mechanized industries. This lead to bring the sufferings to semi mechanized group of
industries. They feel if there is not any reduction in the taxation for semi mechanized factory of match factories; it is
difficult to face the stiff completion of fully mechanized match industries. So, I request honourable minister to reduce the
tax from 10% to the level of 4% to the match box industries which are considered to be semi mechanized factories
otherwise it is not possible to stop the heavy loss to match industries and also the loss of employment opportunity in this
area.

I welcome this balanced, inclusive productive budget. It gives more importance to rural development, agricultural
enhancement and social welfare.

*SHRI BADRUDDIN AJMAL (DHUBRI) : I am sorry to start with the comment that the General Budget 2010-2011 can be



termed as "General Budget" in Dictionary Terms also.

I express my deep regret to the fact there is no special announcements and specific direction to Check Price Rise,
Unemployment, floods and erosion like national and Assam specific problems.

In Parliament, the Government has succeeded in avoiding the issue of price rise by virtue of its numerical strength. We had
expected that there will be some strategies in budget as long term plan for controlling price rise. But the fact that half of
the populations are now forced to sleep without food has failed to move the heart of the Congress Government. The Budget
has not indicated any strategies for tackling the price rise on long term basis. There is no action against the hoarders and
black marketers and more surprising is that the Congress Government is saying that low food production and increased
income of people is responsible for price rise on the other hand Government is encouraging imports. It is disturbing that the
number of poor people are increasing. All these prove that the Government's AAM AADMI BUGET IS ACTUALLY A KHAS
AADMI BUDGET.

As usual, it is frustrating to note that the name of Assam and NE has not find any place in the Budget Speech of Shri
Pranab Mukherjee.

Out of the Rs. 6.82 lakh crore of total Plan Expenditure an amount of Rs. 2.48 lakhs will be spent on interest payment
which was 2.19 lakh crore in 2009-2010 and Rs. 1.37 lakh crore will be spent on debt re-payment which was .95 lakh crore
in 2009-2010. Total amount for interest payment and re-payment of debt comes to Rs. 3.86 lakhs i.e. 57% of the total Plan
expenditure is meant for interest payment and re-payment of debt. If nearly 60% of the plan expenditure is spent for
interest payment and re-payment of debt than 6.82 lakh of Plan expenditure for development work as announced in the FMs
budget speech is a statistical lie.

To increase agricultural production the strategy announced by FM is to extend the green revolution to the eastern Indian
states viz. Bihar, Chattisgarh, Jharkhand, Eastern UP, West Bengal and Orissa. It is pained to note that it has become a
norm than exception that for any mega project for Eastern India it ends at West Bengal as if India ends there. The non-
inclusion of Assam from majority of the mega projects of Eastern India gives us enough evidence for asking an enquiry to
see that whether there are any deliberate attempts by specific interest group/anti-Assamese lobby who ensure that Assam
is exclude from the mega projects of eastern India as is the case of Green Revolution for eastern India announced in 2010
Budget.

Last year I had pointed out about reduction of the budget of Bongaigaon Refinery Ltd. I am happy to see that this
year it is spared from spade of finance gurus. This year I am pointing out that the budget for Brahmaputra Valley Fertilizer
Corporation has been reduced from 64.99 crores to 44.99 crores. I hope next year this corporation will be spared.

Last year I had pointed out that there is no increase in the budget of NEC. I am happy to see that this year, there is a
symbolic increase of only Rs. 285 crore (from 1455 crore to 1740 crore) for the Ministry of Development for North Eastern
Region. I hope that next year there will be significant increase.

For construction of improvements of Road of Economic Importance under Ministry of Development for North Eastern Region
the already low budget of Rs. 15 crore has been further reduced to only Rs. 5 crores for the year 2010-2011.

Last year I had pointed out that Rs. 15000 core of the due share of NE States have been provided by different departments.
the trend continues this year also. One such examples is that the Department of Consumer Affairs Food and Public
Distributinon has allocated only Rs. 20.55 crore as lumpsum provision for projects/schemes for the benefit of North Eastern
States out of its total budget of 56133 crore. As Non lapsable Central Pool of Resources the department is required to keep
10% of its total budget for the purpose, the due amount for NE should have been Rs. 5613. There are many other
important departments which have abstained from giving due share to North Eastern India.

During last year's Budget and prior to current year budget a number of submissions have been made by the before Hon'ble
Prime Minister, Finance Minister and concerned Ministers. Some of major demands which have not been included in the
budget are as below:

Declaration of flood and erosion as a National Problem.
Issue of Photo ID Card and preparation of NRC based on 1971 electoral Roll through door to door campaign
Rehabilitation of the erosion victims.

Rehabilitation and compensation of victims of ethnic violence of Kokrahhar, Bongaigaon, Darrang, Udalpuri, Neli @ of



the compensation given to the victims of Sikh genocide 1984, Muslims in Bhagalpur, Gujrat etc.
Construction of Dhubri-Dulbari bridge over river Brahmaputra.

Establishment of Medical College, Engineering College, Agricultural College and Fishery College in the Muslim
majority Districts of Assam.

Establishment of the special Campus of Aligarh Muslim University in Dhubri.

Re-opening of Rupshi Airport.

Re-opening of International River Port of Dhubri

Establishing of "The Grameen Bank Project" in all Char and Muslim majority Panchayat of Assam.

Immediate enforcement of "The Assam District wise population pattern Reflection in Services (Class III & Class IV
posts) Act 1994" as existing in State of Kerala.

Reservation of Muslims in all Government, Semi-Government, Private Sector appointments and admission of Muslim
Students in the IITs, Medical Colleges, Engineering Colleges, Agricultural Colleges, Polytechnics, ITIs of Assam as per
population pattern.

Provide Patta for Char land.

Review and re-consideration of MSDP schemes sanctioned for Assam.
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIEE): Madam Speaker, at the outset I would like to express my
gratitude and deep appreciation to all my colleagues to have participated in the General Discussion on the Budget. Today,
after the decision of the august House, the first phase of the budgetary exercise will be over and the second part of the
Session will take up the remaining part of the budgetary exercise.

Madam Speaker, first of all I would like to point out that though the Budget is, as per the language of the Constitution, an
Estimated Annual Statement of Receipts and Expenditure, but it is also a political document because it reflects the
economic philosophy of the Ruling Party. It is also conditioned by various factors influencing the economy. Therefore, when
the Finance Minister formulates the budgetary proposals, obviously he receives inputs from various sections of the society
through the informal consultation process and also through the broad parameters about the availability of resources,
priority sectors of spending as determined by the Planning Commission while formulating and finalizing the Five Year Plan.
There was a time when normally the tenure of the Government and the Five Year Plan period used to synchronize, but now-

a-days it is not possible. That is why, in this term, we started during the 11th Plan and it will be extending up to the 12th
Plan. These issues are to be kept in mind while formulating the Budget, its relevance and its efficacy.

Firstly T would like to deal with the concerns which the hon. Members have expressed in respect of certain areas,
particularly inflation, agriculture, fuel prices and whether the Budget helps the Aam aadmi and it addresses the problems of
infrastructure. A distinguished Member of the Opposition, the former Finance Minister Shri Yashwant Sinha raised some
questions as to whether the fiscal deficit, which I have projected in my Budget, is realistic or not. In addition to that,
certain other issues have been raised. I will try to cover those issues within the time at my disposal.

I would like to start by making a general observation that the test of pudding is in eating. If I claim modestly that the



situation of uncertainty which prevailed at the time of presentation of the Budget in last July is no longer relevant, perhaps,
I am correct.

17.00 hrs.

With the humility at my command, I will say that I am correct, in the sense that I presented the Budget at the
backdrop of the GDP growth of 5.8 per cent at the last quarter of the preceding year, the adverse impact of the
international financial crisis; stimulus package which we had to inject in the systems in three instalments; and when I look
at it despite the fact of deficient monsoon, drought like situation in large parts of the country, estimated shortfall of kharif
crop to the extent of 15 million tonnes to 18 million tonnes, perhaps we can most humbly claim that there is a turn around.

The 7.2 per cent is not my pipe dream, though I have given up smoking pipe. But it is the reality. It is the reality because
today I have just received the index of industrial production. In January 2010, both IIP and manufacturing crossed the ten
per cent barrier for the fifth time in the current financial year and transcended the 15 per cent mark for the second month
consecutively. The IIP grew at 16.7 per cent in January 2010 compared to one per cent in January 2009; cumulative growth
in IIP during April-January 2009-10 stood at 9.6 per cent, close to double digit figure. Therefore, Mr. Sinha may be assured
that the growth is just not merely Government expenditure driven growth, but manufacturing and industrial production is
also contributing in the growth.

The problem of inflation is inflation is on the ground. It is recognised. When I formulated the Budget Proposals I knew it is

there. In January, it has reached 8.56 per cent; in March, it may be a little more. We have discussed it. On the 25t", the
day before presenting the Budget, we discussed it and I intervened. But inflation is not detachable from the economy; it is
an integral part of the system. It is just not like a shirt that you take off, clean it and then again put it.

We have taken steps to remove the supply bottlenecks. We have kept the import cap open, reduced the import
duties. We are trying to improve the supply of edible qil, pulses to protect the vulnerable sections of society. We have
provided the subsidised scheme to have availability in the market. About three million tonnes of wheat and one million
tonnes of rice have been made available to the States for the open market sale. These measures have already been taken.
These issues have been discussed in detail in the Conference of the State Chief Ministers taken by the Prime Minister.
Therefore, if somebody believes that merely expressing our intention or high decibel rhetoric would reduce prices, it is not
correct.

Corrective economic steps are to be taken, and we have taken those steps. I would just like to point out a couple of things.
As I was mentioning, it is just not the detachable part of the economy, I cannot take a myopic view about the redressal to
the problem of inflation. What happened? I had the experiences. That was during the regime of the NDA, in the five
consecutive months from October 2000 to February 2001, the inflation of the fuel, power related products was above 30 per
cent. Such high fuel inflation was neither before, nor after. And it is not as if, through this, we were getting higher growth.
The growth rate remained at just a paltry four per cent. I did not want to commit that mistake, and I hope I have not made
that mistake. I have taken a holistic view. We have created incentives to boost the growth rate, increased productivity
specially in agriculture on which I shall come in greater details later on, and rolled back deficit which will cause inflation to
come down.

For instance, it has been pointed out by Yashwant Sinha ji, that how you assume four per cent rate of inflation while
projecting the numbers for the year 2010-11. After all, when we formulate the proposals, we estimate. These are
estimations; these are not actuals. Experts give the input; we discuss and we arrive at. A knowledgeable Member like him
is fully aware of it. If you look at the full twelve-months' cycle, you will find that in some months there has been less, in
some months there has been more, and particularly this year. Last year around this time, there was a negative rate of
inflation so far as WPI is concerned. When you take into account the twelve-months' cycle, then you will find that it is
possible and the twelve-monthly average would be much less than the part of the year. That is the basis on which we have
taken four per cent. You need not consider that there has been some bungling.

You have suggested that the domestic savings rate is falling. Perhaps, most respectfully, I would like to submit for the
consideration of the House that we really made a breakthrough in the rate of domestic savings. The spokespersons of the
principal Opposition Party, former Finance Minister, jokingly told me that he had learnt from me the correlation between
ICOR, domestic savings and growth. I respectfully acknowledge his compliments given to me. But the short point which I
am trying to drive at is that the rate of domestic savings we entered into was above 30 per cent from 2004-05 and there



has been continuously upward movement. If you look at the figure, in 2008-09, it came down to 3.9 per cent, from 36 per
cent above to 32.5 per cent. You were mentioning 390 basis; 390 basis sounds nice. If you talk of 3.9 per cent, it sounds
less dramatic; I have no problem.

That is the politics which you can indulge in. But the fact of the matter is that it had not come down during these six years'
period below 30 per cent. That is why, I have taken various steps, and I am confident that it would be possible to reach the
target rate of 36 per cent of the domestic savings.

Now, you are saying, claiming that agriculture has been neglected. Most respectfully I will like to submit that it is your
choice; it is your option whether you will boycott, walk-out at the time of the Budget speech before the Finance Minister
completes it. It is your decision, and I have no comment on it. But you should have listened to the last part of my
observations wherein I have announced a series of measures to boost agriculture, agricultural productivity, preventing
wastage, expanding the credit facilities and also helping the processing industries; series of excise duty concessions; series
of customs duty concessions. You weed out that portion of my speech. You chose not to listen to that part, and it is your
choice.

I have devoted 11 paragraphs, three full pages, in my speech on agriculture — production; reduction in wastage of
produce; credit support; and thrust to the processing sector. Here I would like to make a small comparison because we
have been accused that this is anti-farmer; we are against the peasants; and we are against agriculture. During your
period of six years, the Central Plan outlay for Agriculture and Allied Sector increased from Rs.2,777 crore in 1998-99 to
Rs.3,671 crore in 2003-04. During our period of six years, it increased from Rs.4,799 crore in 2004-05 to Rs.12,308 crore in
2010-11. I know that you will immediately get up and say: "Mr. Finance Minister, you are talking up absolute numbers".
Size of the Plan had increased. That is why, I will come to the percentage. Percentage would be same. During that period,
your Plan allocation in agriculture increased by six per cent, and during our six years' period, Plan increase had gone up to
26 per cent. Therefore, we have to be accused as anti-farmer!

I would also like to point out that the growth in agriculture during the NDA period was 3.2 per cent against 15.5 per
cent during the UPA period. This is another important area. I do not say that I have made the provisions required and
satisfied fully. There is deficiency. I should have done more but what I have done is a little bit. For irrigation and flood
control, during your period between 1998-99 and 2003-04, actually your Plan outlay came down from Rs.345 crore in 1998-
99 to Rs.275 crore in 2003-04.

It represented an average of negative growth of (-) 3.2 per cent. We are accused that we are anti farmers, we are
not making adequate provisions for agriculture when during our period, instead of (-) 3.2 per cent, it has increased by
positive 7.4 per cent. We are accused that nothing has been done for aam admi; it is anti-aam adm; it is anti farmers. Has
nothing been done for aam admi? During these six years period, we have given the Right to Entitlement, which is not in
words, not in commitment. Backed by the legal rights, we have given the people Right to Know; we have given the people
Right to Job; we have given the people Right to Education; and we are going to give the people Right to Food. Nothing has
been done for the aam admi

I would request my friends, please show me one year Budget allocation on the Plan where Rs. 1, 37,000 crore, 37 per cent
of the total Plan outlay has been spent on the social sector. If you take into account the total expenditure of Rs. 3,73,000
crore of Annual Plan for this year, Rs. 1,37,000 odd crore is for the social sector, Rs. 1,74,000 crore is for infrastructure of
which 25 per cent is for the rural areas.

Some criticism has been made as to why we have not increased the allocation, why there is an increase in allocation for
the NREGA from Rs. 39,000 crore last year to Rs. 40,000 crore this year. Of course, I consulted my colleague, the Minister
In-charge and I asked him, "how much will you require?" He said, "This will meet my requirement." Moreover, it is the legal
entitlement. I am legally bound to give job. As much money will be required to provide job seekers under the NREGA,
Mahatma Gandhi National Rural Employment Guarantee Scheme, the Government is obliged to give that money whether it
is allocated in the Budget or not. Additional Supplementary Grants will be made because this is backed by the legal rights.
There is a 48 per cent increase for the Bharat Nirman Programme. Are these not for aam admi?

When we increase the agricultural credit from Rs. 2,80,000 crore to Rs. 3,75,000 crore, the farmers of this country are not
part of aam admi! 1 provide that those who are having short-term crop loan and paying in time, the interest subvention
would be to the extent of two per cent. The normal interest rate is seven per cent but if he pays in time, it would be five
per cent. What is the demand of the farming community? It is to bring it down to four per cent. Is it not nearer? Is it not
helping aam admi?



Another aspect, Madam Speaker, where I would like to draw your attention is about the provisions, which we have made,
which is also related to the social security, and which directly affects the common people, is the unorganised sectors. We
have just now demonstrated on the streets that rights to the unorganised sectors are to be protected. We have taken
positive steps. I have created the Fund, which will help the unorganised sectors.

Law has been passed. The fund has been created to implement the various schemes related to the unorganised sector

I have taken another small step, to my mind, but it has immense potentialities. I am grateful to the Government of
Karnataka and to the Government of Haryana. Before I reply to the debate on the General Discussion on Budget, they have
responded to my call when I requested all the State Governments from this place that you also please make your
contribution to the New Pension Scheme to which I have allocated Rs.100 crore. It will give benefit to 10 lakhs people this
year. The Karnataka Government has agreed to provide Rs.1200 per year to each pensioner. The Haryana Government has
also extended this scheme by contributing Rs.100 per month for each such person. I am confident that other State
Governments will also follow this.

These are meant for the aam aadmi. These are not meant for amirs. Therefore, we have made efforts. It is not that
all the problems have been solved. Budget has been described as anti-inflationary. I do not rule out the possibility that
when we increased the duties, there will be some impact on the prices. But is there any way, any carpet under which we
can keep this? If the prices of imported energy, fuel, increased, is there any way in which we can keep in a basket where
there will be no impact? I would love to have that.

I made a little bit research work. I am not going back to the days of first world crisis in 1973, second world crisis in 1979
and third world crisis in 1989. I confined my research work to just between the preceding six years of our coming to office
and the six years what we have done. I would like to share that piece of information with my distinguished colleagues.

Yes, I have admitted that I have enhanced the customs duty and excise duty on crude and petroleum products and it
would have some impacts. We have calculated that all the taxation proposals, to which I shall come a little later on, have
some impact on the prices. They are calculating at 0.4 per cent. Let us see how it goes. But the short point which I am
trying to drive at is this. During the NDA regime from March, 1998 to May 2004, what was the average price of the Indian
basket of crude? The average price varied from 12 dollars to 36 dollars. From March 1998 to May 2004, in six years, how
much have you increased? The price increase was 48 per cent in respect of petrol. The increase in diesel price was 112 per
cent. The increase in kerosene price was 258 per cent....(Interruptions) From Rs.2, it was increased to Rs.9. I am accused.

Even you resort to walk out the moment I mention about the enhancement of the customs duty on diesel and petrol. What
is the average price of Indian crude today? It is varying from 36 dollars to 118-184 dollars per barrel. How much have I
increased? The increase in petrol was nearer to you. You increased 48 per cent. I am short of that, 41 per cent but nearer
to you.

On diesel, you increased the price by 112 per cent and we have increased it by 63 per cent. On kerosene, you increased it
by 258 per cent and we increased by only two per cent. The price was increased by Rs. 0.29 and you have increased from
Rs. 2 to Rs. 9 per litre. It did not have any impact on the people.

Similarly, during your period, the price of LPG was increased by 78 per cent and during our time we have increased it by 16
per cent. I have made all these calculations taking into account the enhanced price rise which I had to do and using the
freight rate which I had to do. Hon. Member Shri Yashwant Sinha and many other distinguished Members of this House,
who are knowledgeable Members, know what I did it in my taxation proposals. I did not impose, if I say so, not a single
new tax. What did I do? Certain taxes were rolled out. Those taxes were imposed; they were in vogue. Five per cent
customs duty on imported crude, one per cent excise duty per litre of diesel and petrol were in vogue. They were imposed
and they were in operation. But it was withdrawn as a prelude to the stimulus package because when in June, 2008 the
petrol prices rose as high as 127 dollars per barrel, we had to reduce it.

Take the excise duty. We have been criticised that we have increased it by two per cent. Yes, I have increased two per
cent. But, what was the rate of excise duty? There are four slabs — 14 per cent, 12 per cent, eight per cent and four per
cent. As a part of the stimulus package, I reduced the 14 per cent to 8 per cent; I have a duty concession of six per cent in
February and July. It was reduced from 12 per cent to 8 per cent; I gave four per cent concession. From eight per cent it
was reduced to four per cent on some items; I have four per cent concession. I have simply rolled back a part of it, not the
entire amount — not 14 per cent, not 12 per cent; but it was just from 8 per cent to 10 per cent. I had to do this. I had to
do this because, as I mentioned, I did not opt for any short-term, short-sighted policies.

In my Budget speech I have stated, all of you have supported it that as a concept it is excellent, that tax reforms are



required. Take the two major components of our tax reforms — direct tax and GST. Are you not aware of your running four-
five-six States? Each of the Opposition parties who are participating in this House are running several State Governments.
Are they not aware of their States' finances? Do they not have interaction with their States' Finance Ministers? Are they not
talking on GST? What is their contention on the first point, if we want to achieve GST?

I appreciate Shri Yashwant Sinha's point that many of the hurdles are to be overcome and to overcome the hurdles I
require your support; not only on the floor of this House but where you are running four-five important State Governments.
Their supports are needed and we are constantly in touch with them through the Empowered State Finance Ministers'
Committee.

We are discussing with them what we are saying — the basic structure of the GST. If we want to really help the economy;

there are three essential ingredients. These are — the tax rate should be reduced, days of the tax should be expanded,
exemption should be limited and as far as possible, there should be Goods and Services Tax at the same date. Surely, the
former Finance Minister with his critical analytical mind has gone into this aspect of the problem that I have conveyed a
message to the States that I come nearer to you, I want to bridge the gaps which are existing, to expand the area of
convergence and to reduce the area of divergence so that the necessary Constitution Amendment can take place and 28
States can arrive at a consensus in respect of the excise duty, in respect of the Service Taxes so that the really
revolutionary changes can take place in our indirect tax structures. These things cannot happen just by placing the Alladin's
magic lamp that some demon will come from the heaven and prepare everything for us. We have to prepare the ground. I
wanted to convey this message.

Service Tax is, as hon. Members know, if you exclude abetment, somewhere it is 70 per cent. In regard to housing, it has
been stated that Service Tax will greatly affect. Yes, in the real estate sector, Service Taxes have been imposed, but 67 per

cent is exempted abetment. Therefore, it remains 33 per cent. Tax is 10 per cent of that 33 per cent. That means it is 3.3
per cent tax that has been imposed. Should we not ponder over what the contribution of the Services today is in the basket
of the GDP? GDP consists of Services also and substantially the contribution of Services has increased, has expanded.
Therefore, if we want to achieve the real GDP growth, which I am confident that we shall be able to have, we have to do it.

It has been pointed out what we should do with the GDP. Somebody has gone to the extent of suggesting whether
people would eat GDP. No, nobody is going to eat GDP, but GDP means more jobs, more income and more wealth. As
India's GDP increased, as tax-GDP ratio increased, it was possible for my predecessor, Shri Chidambaram, to take the
decision of waiving the loan to the extent of Rs. 70,000 crore to benefit more than four crores of people, the farmers of this
country. GDP means that. GDP means NREGA.

If we did not have sustainable growth at the rate of nine per cent for three consecutive years and the overall 8.6 per
cent growth for the period between 2004 and 2009, it would not have been possible to give three rights to the people which
we have already legislated — the Right to Information, the Right to Education and the Right to Job. The next one which is
going to be added is the Right to Food. But merely giving the right is not adequate and arrangements will have to be made
for food production. We have done exactly that.

It has been pointed out what should be done with Rs. 450 crore for the Green Revolution in the eastern part.

Most respectfully, I would like to point out that this Rs. 450 crore is not the only amount available. This is just the
beginning of the concept or the idea. There are so many schemes, and resources are available under so many heads. These
are to be integrated. The initial allocation is much less when you begin a new scheme or a new idea. We gave just Rs.
10,000 crore when we started the NREGA. Last year, I gave Rajiv Gandhi Awas Yojana only Rs. 100 crore. The scheme
was introduced, and the State Governments were asked whether they were ready to give proprietary right of a piece of
land to the slum dwellers. The State Governments have responded, and they have come out. I have stepped-up the outlay
from Rs. 100 crore to Rs. 1,270 crore as the scheme has taken off. As regards UID, I had allocated only Rs. 100 crore last
year. It was at the stage of concept, and I have increased it from Rs. 100 crore to Rs. 1,900 crore when it is coming to be
fruitful to be effectively implemented. This is quite natural in the Budget-making, and there is nothing new in it.

I have identified 60,000 villages to synchronise with the 60t" year of our Republic as pulse and oilseed districts to bridge
the gap between the availability and the requirement of edible oil and pulses. The allocation is mere Rs. 300 crore, but the
allocations will go on increasing as soon as the scheme will expand. This is the natural practice. I think that the hon.
Members should know these things. These are all parts of the Green Revolution.

I entirely agree, though not with the conclusion of my good old friend Shri Hukmadeo Narayan Yadav that it is anti-farmer,
but three basic questions in respect of the agricultural issues, which he raised. He said that areas are shrinking. Shri Yaday,



it is bound to happen. I am sorry, Madam. It is bound to happen because the population is increasing. We require land for
infrastructure; we require land for housing; and we require land for industries. Therefore, we shall have to take a multi-
pronged strategy. We shall have to protect good quality agricultural land and not use it for industries and other purposes.
This is one aspect.

The second aspect is that we shall also have to increase the productivity. What is the idea of this Green Revolution, and
taking to the Eastern part of the country? Today, in Punjab, the average vyield of wheat per hectare is 4,000 kgs. whereas in
most of the States it is below 900 kgs. or 1,000 kgs. or 1,100 kgs. or 1,200 kgs. The technology is available. So, the
extension services and the processing industries have to be attached. The agricultural experts of this country have well
worked-out plans and schemes. If we put them into operation, then it would be possible to achieve these objectives.
Therefore, we require a comprehensive plan and not a knee-jerk reaction.

Another point that I would like to submit is in respect of the fiscal deficit. Perhaps, you have noticed and here again I would
like to say that the taste of the pudding is in the eating. I said that I will keep the fiscal deficit for the year 2009-2010 at

6.7 per cent, and I have kept it at 6.8 per cent. Though, the 13th Finance Commission permitted me to have it at 5.7 per
cent for the next year, but deliberately I chose it to be 5.5 per cent. Somebody has doubted about the possibilities of our
revenue realisation. I am afraid that here again I may have to make a comparison about the actual performance and what
we have been able to do.

Starting from 2004-05, except the most difficult year of 2008-09, these figures are available — they are not in my brain,
these are printed figures — every year, we have been able to reduce the fiscal deficit even from our budgetary commitment.
The year 2008-09 was an extremely difficult year. On the other hand, except in one year, that is, 2003-04, during the NDA
regime, never it was possible to reach even the fiscal deficit target at the level of the BE.

Therefore, please believe us; if you do not believe us, believe our action: what we have been able to achieve. If we
are in a position to produce 232 million tonnes of food grains, it is the reality. It is not somebody's dream or imaginary
figure. It is because we paid remunerative prices to the farmers. The farmers got satisfactory prices, and satisfaction is
always relative — what appears to be satisfactory today, it will not be satisfactory tomorrow. We shall have to step up
further. We shall have to do that.

I do feel that we cannot live on borrowed resources — either domestically or externally. You may describe me as too
conservative. Most humbly, I will accept it. But surely, I would not like to have a scenario where to borrow just a few
hundred million dollars, I shall have to pledge my gold to any foreign banker. I would not like my country to have that type
of economy. Therefore, I shall have to take necessary steps for the fiscal consolidation. I shall have to take the necessary
steps to reduce my expenditure and to cut it according to my capacity. I cannot indulge in fancy propositions. Therefore,
these aspects are to be kept in view while formulating the budgetary proposals.

SHRI YASHWANT SINHA : You have given brief a number of comparisons. Your challenges are different; our challenges
were different. But you are still comparing the two sets of periods? I would like to ask you, "Was there one year during the
six years of the NDA when the fiscal deficit touched a high of 6.8 per cent?" Was there one year? Your predecessor is
sitting here. Tell me, was there one year in which the fiscal deficit touched 6.8 per cent.

SHRI PRANAB MUKHERJEE: Of course, no, Mr. Yashwant Sinha. I am not making comparison in absolute terms. Can you
show me a single yeara€|

SHRI YASHWANT SINHA : You have compared absolute numbers, you have compared percentages, but you never once
referred to the challenges we were facing. Kargil War did not take place in your time; the East Asian crisis did not take
place in your time.

MADAM SPEAKER: Please address the Chair.

SHRI PRANAB MUKHERJEE: I hope the hon. Member has finished his point. Please allow me to respond. In one word, I will
respond to you. Can you show me a single year after 1929 that the world had this type of financial crisis? Can you show me
a single year in the Indian economy where the Indian Finance Minister had to provide Rs. 1,86,000 crore as a stimuli
package to revive, to maintain the sizing down of growth? That is why, hon. Members, I am saying to please remember at
the back of your mind from where I began and where I have come.

I have to start with a growth scenario as every month it is coming down, every quarter it is coming down. My first object
was to arrest it and then to build it up slowly. I have been able most respectively, Madam Speaker, to comment that I have
been able to do so. With these words, I thank you, Madam Speaker, once again. I would like to make one point that if in my



observations I have hurt anybody's sentiments and feelings, it is not my intention. I apologise for that. I have no intention
of that. I wanted to place the facts, bare facts before the House. Thank you Madam Speaker.

MADAM SPEAKER: Thank you hon. Finance Minister.

SHRI YASHWANT SINHA : Madam, I started this debate. I have a request to the hon. Finance Minister. All of us sitting on
this side of the House have made one demand. And that demand is, we do not mind if he has raised the Central Excise by
two per cent or if he has raised the Service Tax in some areas. But the most dangerous proposal that he has made in the
Budget and already implemented is the price rise of petroleum products especially of diesel, which will have a cascading
effect on prices across the entire economy. We had demanded that he would withdraw that increase in petroleum prices.
All of us have demanded that. And I would like to know specifically from the Finance Minister whether he has, he is and he
will agree to withdraw the increase in diesel prices or not.

SHRI BASU DEB ACHARIA : And the prices of fertilizers also...(Interruptions)
MADAM SPEAKER: Shri Basu Deb Achariaji, this is not done.
...(Interruptions)

SHRI PRANAB MUKHERJEE: Madam, I would have loved to respond to the request of the hon. Members from the
Opposition. But my financial condition does not permit me to do so. Therefore, kindly excuse me if I am unable to do so.
...(Interruptions)

MADAM SPEAKER: Please let us have order in the House. Nothing will go on record.

(Interruptions) €]

17.47 hrs.

At this stage Shrimati Sushma Swaraj and some

other Hon. Members left the House.

SHRI BASU DEB ACHARIA : We had demanded roll back in the prices of petrol, diesel and fertilizers. As a protest, we are
walking out.

17.48 hrs.

At this stage, Shri Basudeb Acharya, Dr. Raghuwansh Prasad Singh

and some other Hon. Members left the House.

MADAM SPEAKER: I shall now put the Demands for Grants on Account (General) for 2010-2011 to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the third column of the Order Paper be granted to the President of India, out of the Consolidated Fund of
India, on account, for or towards defraying the charges during the year ending the 315t day of March, 2011,
in respect of the heads of Demands entered in the second column thereof against Demand Nos. 1 to 33, 35,
36, 38 to 62, 64 to 74, 76, 77 and 79 to 105."



The motion was adopted.

...(Interruptions)

17.49 hrs.

At this stage, Shri Rewati Raman Singh

and some other Hon. Members left the House.

...(Interruptions)

MADAM SPEAKER: I shall now put the Supplementary Demands for Grants (General) for 2009-2010 to the vote of the
House.

The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to defray the charges that will come in course of payment during the year
ending the 315t day of March, 2010, in respect of the heads of Demands entered in the second column
thereof against Demand Nos. 1to 4, 7,9, 11 to 17, 19 to 21, 23 to 25, 28 to 33, 35, 39 to 41, 43 to 47,

49, 51, 53 to 55, 57 to 60, 65, 67, 71, 72, 74, 76, 80, 82, 83, 85, 86, 88, 92, 93, 95 to 101 and 103 to
105."

The motion was adopted



